
DIRECTORATE GENERAI」 0「 FOREIGN TRADE
(DESttII SECT10N)

MINUTES()「 ″I｀HE N()RMS COMMITTEE… II
MEETINC No.01/81¨ AI」 C2/2019 DATED 10。 04.2019

PIcasc Notc

i.1lor information oF cxportcrs, Norins Committec― II handlcs an cases pCrtaining to
nxttion/ratincation of norlns for Export Productsね lling under I・ I｀C(HS)ChaptCr 72 to 76,78 to
80, 85。 Colnlnunications in rcspect of cascs/pcrtaining to NC― II may be sent to clnail addrcss:

H. In ccrtain cascs thc dccision of thc Norlms (〕 olnmittce refcrs to thc ltcco■ 1lnCndations/
()bscrvations/1)crlcicncics  reccivcd  fronl  thc  conccmcd  

′
I｀cchnipal  Authorityo  Whcrcvcr

applicable,a scanncd copy ofsuch documcnt has bccn placcd atthc cnd ofthc Minutcs,in running

scrial ordcrs. 
´
I｀hc conccrncd applicant/cOmpany may go through thc same and rcspond

accordingly.

i五 . Sirnilarly,a scanncd copy ofthc blank Standard I)cflciency Format,which may flnd a rcfcrencc in

NC decisions,has also bcen attached in the end.′
I｀his may also be rcfclTed tO by the conccmed

applicant/company and lnay bc rcsponded accordingly.

iv. 1｀ he Norrns(〕 ol■llnittcc has takcn dccision only with rcspect to technical aspect/wastagc norins.

Whilc rcdccllling t1lc applications, ItAs should check that thc appHcant has ftllflHcd aH

rcquircmcnts as prcscribed ill policy/procedurc includil18 thOSC in PoHcy Circulars issued frolm

timc tO time or any othcr provisions under I]′
l｀P/1H〕 P for110DC.

v.Whcrevcr thc(〕 onllnittcc has lxcd Norins,thc conccrncd RA nlay cnsurc that AA is issucd On thc
wastagcs/consuinption as ratiflcd by thc cOnllmittcc Or as per wastages clairncd in thc application,

whichcver is icss.

MCCtin3 1｀ 0・ 01/81 oflヽ orllls(〕 ominittcc― II fOr thc ycar 2019-20 hcld on 10.04.2019 undcr
thc Chairlllanship of Shri R. P,(〕 oyal,AdditiOnal I)ircctOr(3cncra1 0f 170reign rFradc to cOnsidcr thc
foHo、ving appHcatiOns br rati「 lcatiOn of norins in rcspect of advance authorizatiOns undcr I)uty
Iう xcmption Schcmc(chaptcr_4)of lfOrcign Tradc POlicy 2015-20。 ″

I｀hc fO110wing mcmbcrs wcrc
prcscnt in thc inccting:_

Sl.No.

1.

2.

3.

4.

5.

Namc & Dcsignation

Shri K. K. 'l'iwari, IA

洲VT電胤―:W脱 1雌3● ::

ShriShObhit(〕 LIpta,I)y.I)(〕 17′ F

ShriChandrakanth Rcddy Mallu,Assistant DCllr~

I)cpartincllt

I)HI

I)(〕 lf′ I｀

I)(〕 li′ I｀

1)(〕 I「
′
I｀

I)(〕
「
′
l｀

1' Minutes of Mccting No.l5l81 hcld on 27.03.2019 was circulatcd amongst thc mcmbers
05'04'2019' No comments havc bccn rcccivcd I'rom any membcr on such minutes.'l'hcrcforc,
thc minutcs arc unanimously approvcd.

2. Minutcs o1'thc cascs discusscd in thc mccting are as below:-

EEl'lNC NUMBER   :1/81-AIノ C2/2019     MEETING DATE:10.04。 2019

I)cfcrrcd

Decision: 'l'hc Cornmittcc considcrcd thc casc as pcr agcnda and O..iO.A to f.o tf,. ,+f-,u.
imporl items from Sl. No. 8 to 2l with 5o/owastagc as pcr writtcn compcnts of Consultant
l{owever, the (]ornrnitlcc dccidcd to rclcr thc casc to Mcity fior commcnts in rcspcct
import items.

nonns fi
(′
I｀ I〕C-1)

I'he casc stands dclbrrcd.
_ι セ ■



Mect No/Datc:1/81-

AIノC2/2019
10.04.2019

pproved
(〕 asc No.:31/6/81-

AI」 (〕 2/2016

Parり Namc:FCI OEN
CONNECTORSIノ IMI′ I｀131)

HQ Irile:

01/81/050/00097/AM17/

RLA Filc

:10/24/040/00007/Aヽ 417/

Lic.No/1Date:1010059476

11.05。 2016

DcdJOr Theこ ommhee condd∝ ed hec:lttV辟寵l写鶏∬花η∫欝喝脳
per written conllnents giVen by lИ eitY vidc

(COpy enc10sed)

1唖 壁m“ mμ ょぃ 血
あL∞郎
"翌
面J ttm accordttI___

22.03.2019.

Meet No/Date:

1/81-AIノC2/2019

Deferred
casc No.:

32/14/81-AI」 (〕 2/2018 躙 路黒響ξlEMs
ば3■腎

IVAr「 E

HQ「 ilC:
01/81/050/00750/AM19/

RLA Filc:

10/24/040/00060/AM17/
r11∩ 輌x lhc ad― n )c norrns I(

int(′l｀ Iう(〕 -1

)st ofimpo

Dccision:'l'hc Committec c

import items from Sl' No' t

Ilowcver, the Committce d

Iitems.

I

I'l'h. .ut. stands dclerrcd

onsidcrcd the casC as pcr a3じ Hud allu uし
し・V‐ VしV“⌒‐~~――

〕t021 with 5°/o WaStage as pcr Writtcn collllnentS Of(〕
onsult2

ccidcd tO rcfer thC Casc tO MCitYfor commcntS in rcspcCt Ofr(

Mcctlヾ 0/1)atc:

1/81-AIンC2/2019

lo.04.2019

5.10.2016

Iノic.N3/1Dttc:1010059636

熙滞 :濯蹴 TED

:10/24/040/00067/AM17/

10/18/81-AIノ C2/2016

ざ∬i‰:Ю0361触哩
i 

cd to fix thc ad-hoc norms al

per wrirlen .o*,n.;;;i"., uv rur.iiv vide their u. d N;t.: t7(39)12016-lPI Iw dated 27 '03'2019

Copy cncloscd)

A cOnccrned inay t

Mcet No/Dratc:

1/81-AIノC2/2019

De fcrrcd

casc No.:

197/14ノ81-AIJC2/2018

,Tttk綸。91,AMl%

Party Name:lノM WINI)

PoWI]R BI′ AD13S(lNDIA)

PVl｀ .Iノ
rl、

I)

勝ふ発鳥お0272仏M17 ..ハ far._パ

**td.*d thc casc as pcr agcnda and notcd that tnc cass wa

amination on 04.04'ZO[,' lllowcver' thc Commitlcc obsert

rn personal I lcaring in tt,. forthcoming rnccting in rcspect ol

:or ratifrcation. I lJnce, thc Commifie; dccided to call the t

rthe case in the iuttflto*ing mecting of Norms Comrnittec'

led that
['other cl

ipplicant

th

f

Decision: 'l'he Committec t

Consultant ('l'EC-1)for ex

applicant has bcen called c

rof'thc aPPlicant Pcnding I

[pcrsonal hcaring to cxPlain

I

h'h" .ut. stands deferrcd'

ｋ
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ー

ー
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ー

ー

ー

ー



asc No.:

3ノ22/81-AIノ C2/2016

Party Namc:「 CI()ItN

CONNItCTORS 1/1MITED
Mcct No/1)atc:

1/81-ALC2/2019

10.04.2019

pprovcd

HQ「 ile:
01/81/050/00533ん へM17/

RIノA Filc

:10/24/040/00092/AM17/

I′icoNo/Date:

101005967905.01.2017

Decision: 'l'he Committec considered the case as per agenda and decidcd to fix the ad-hoc norms as

per writlen comments given by MeitY vide their LJ. O. No.: l7(13)12017-IPHW dated 22.03.2019.

(Copy cncloscd)

RA concerned may take suitable consequcntial action accordingly.
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Casc No.:

1`6/14/81-AI」 (〕2/2018

Party Namc:ARMOR
PIノAS′ l｀ Iノ

′
I｀I).

Mcct No/1)atc:

1/81¨ AIン C2/2019
10.04.2019

Del'crred

IQ「 ilC

01/81/050/00884/AM19/

RLA File:

07/24/040/00217/AM18/

lノic.No/Date:0710H2339

01.11.2017

Dccision: The Committce considercd the case as per agenda and noted that hard copy of application

is not availablc for cxamination of thc case. I lcnce, the Committee dccided to scek from thc

applicant and conccrncd RA to fumish the hard copy of the application.

l'he casc stands deferrcd.

Casc No.:

139/14/81-AIノ C2/2018
Party Name:KEC
INTERNAT10NALIノTD。

Mcet No/Datc:

1/8卜 AIJC2/2019

10.04.2019

Deferrcd

HQ IlilC:

01/81/050/00857/ApИ 19/

RIフΛ Filc:

03/94/040/00383/AM17/

Iノ ic.No/1Datc:0310821000

15.05.2018

Decision: 'fhe Committee considcrcd thc case as per agenda and noted that the copy of application
was sent to DPII'I' on 03.04.2019 for examination of the case. However, no comments have bcen
received yet. I lencc, the Committee dccided to wait for comments.

'l'hc casc stands dcfcrrcd.

Casc No.:

97/14/81-AI′ (〕 2/2018
1)cfcrrcd

I｀RACK′ I｀ lう CIINOI′OGH]S
PRIVA′ I｀EIノ IMI′ I｀ IEI),

HQ IrilC: RIノA「 ilc: Iィic.No/1)atc:0210208523

1/81/050/00815/AM19/ Ю2/24/040/00044/AM19/ レ5.06.2018
Dccision:″「 he Colllrnittce considercd thc case as pcr agcnda and lloted that the copy of applicatio

was sent to Dl'}ll'l' on 03.04.2019 for examination of thc case. I lowever, no commcnts have b
rcccivcd yct. I lcncc, thc Committcc dccidcd to wait for commcnts.

I'hc casc stands dclcrrcd.

Mcet No/1)atc:

1/81¨AIノC2/2019
10.04.2019
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Casc No.:

162/14/81-AI」 (C2/2018

Party Namc:CIIANDAN
S′ I｀ I]I]Iノ Iン IMI′ I｀ I〕 I)

VIcct No/Date:

1/8卜 AI′C2/2019
10.04.2019

1)cfcrrcd

HQ IlilC:

01/81/050/00880/AM19/
RIノ A Irilc:

03/94/040/00601/AM19/
Iノ icoNo/1)atc:0310824247

05.10.2018

Decision:'l'hc Comrnitlcc considcrcd thc case as pcr agcnda and notcd that thc copy of application
was sent to MoS on 04.04.2019 for examination of the case. Howevcr, no commcnts havc bccn
received yct. IIcncc, thc Committcc dccided to wait for comments.

'l'he case stands defcrrcd. -(*\-/

Namc:RAHI〕 l〕



Casc No.:

173/14/81-AIィ (〕2/2018

Party Namc:DISHA
AUT()COMPONI〕 NTS
PV′「 .L′

'I｀

I).

Mect No/1)atc:

1/81-2へ Iノ (〕2/2019

10.04.2019

Defcrrcd

HQ「 ile:
01/81/050/00891/AM19/

RLA File:

03/94/040/00615/AM19/
LicoNo/1Datc:0310824393

11.10.2018

Decision: 'l'he Committee considcred thc casc as pcr agcnda and dccidcd to scck from tfi. uppf i*n
to I'urnish following information as pcr writtcn commcnts givcn by rcprcscnlativc of MSMIj:

I . Sizc of blarrk.
2. Wcight of blank.

'l'he 
case stands dcl'errcd.
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Casc No.:

181/14/81-AI′ (〕2/2018

Party Namc:SHI]RA
MI〕 TAIノ PVT.Iノ TD.

Mcet No/1)ate:

1/81-AIノ (〕 2/2019

10.04.2019

Deferred

HQ File

:01/81/050/00899/AR419/
I′A
13/24/040/00112/AM19/

FileR I′icoNo/1)atc:1310049119

02.11.2018

Decision:TheCommitteeconsideredthecaSeasp..ug.nd
was sent to DPIIT on 03.04.2019 for examination of the case. As per telephonic. iiscussion with
DPIII', the following information be called for:

l. S.No. 2,3,70 and 11 of SDl.

The Commitlee also decided to ask DPIIT to give its comments in writing. The case stands
deferred.

Casc No.:

191/14/81-AI」 C2/2018
Party Name:A-l IPENCE
PRODUCTS
CO.PVT.Lノ TD。

VIcct No/Datc:

1/81-AI′C2/2019
10.04.2019

I)cfcrrcd

HQI「 ilC:

01/81/050/00909/AM19/
RI′A File

03/94/040/00736/AM19/
IノiC.No/1)atc:0310825272

28.11.2018

Decision: l'he Committee considercd the case as per agenda and decided to seek from the applican
to furnish following information as per advice of Consultant ('l'EC-1)& Consultant (TEC-3):

1. Justification for PVC coating when wire used is already galvanized.

'l'he case stands deferred.
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Casc No.:

192/14/81-A12C2/2018

Party Name:A-l FENCI
PRODUCTS CO.PVT。
LTD.

Mcct No/1)atc:

1/81-AIノ C2/2019

10.04.2019

Deferred

HQ Filc

:01/81/050/00910/AM19/
RLA Filc

:03/94/040/00742/AM19/
Iノic.No/Datc:0310825286

29.11.2018

Decision: The Committee considered the case as per agenda and decided to seek from the applican
to furnish following information as per advice of Consultant ('l'EC-1) & Consultant (TEC-3):

l. Justification for PVC coating when wire used is already galvanized.

The case stands deferred.



Party Namc:ANKI′ I｀

「
AS′FENERS PVTIノ TD., 1/81-ALC2/2019

10.04.2019

IQ File:

11/81/050/00922/AM19/
RLA Ililc:

7/24/040/00225/AM19/

Lic.No/Datc:0710114286

14.12.2018

ase No.:
04/14/81-AI」 C2/2018

sion: 'fhe Commitlee considercd the case as per agenda and noted that the copy of application
sent to DPII'I'on 03.04.2019 for examination of the case. However, no commcnts havc bccn

ived yet. I Iencc, thc Committec dccided to wait for comments.

c casc stands dcl'crrcd.
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Casc No.:

205/14/81-AIノ (〕 2/2018

Party Namc:ANKI′ I¬

lfAS・ I｀ I〕Nl]RS PVTLフTD.,

4ヽcct No/1)atc:

1/8卜 AL′C2/2019
10.04.2019

I)cfcrrcd

HQ File

:01/81/050/00923/AM19/

RIノA Irilc

:07/24/040/00226/AM19/

Lic.No/Datc:0710114287

14.12.2018

I)ecision: 'fhe Committec considered thc case as pcr agenda and noted that the copy of applicatio
was sent to DPII'| on 03.04.2019 for examination of thc case. However, no comments havc bcc

received yet. I lencc, thc Committee dccided to wait for comments.

'l'he case stands defcrrcd.

n

n

17

Casc No.:

209/14/81-AIノ (〕 2/2018

Party Namc:CHANDAN
S′ I｀ 1う Iう Iフ Iノ IMI′ I｀ 1〕 I)

Meet No/Datc:

1/81¨AI′C2/2019
10.04.2019

Dcfcrrcd

〔′ic.No/1)atc:0310825759

18.12.2018

Decision: The Commitlcc considercd the case as per agenda and noted that the copy of application
was sent to MoS on 04.04.2019 for examination of the case. IJowever, no comments have been
receivcd yet. I{encc, thc Committec decided to wait for comments.

'l'he case stands deferrcd.

Casc No.:

221/14/81-AIノ C2/2018
Party Namc:IIVR SOIノ AR
PIくIVATEI′ IR41TED

Mcct No/1)atc:

1/81¨AlノC2/2019

10.04.2019

)cfcrrcd

HQ「 ilC:
01/81/050/00939/AM19/

RIノ A Ifile

:05/23/040/00407/AM19/
Iノ ic.No/Datc:0510409101

27.12.2018

Decision: 'fhe Commitlec considered thc case as per agenda and decided to seek from the applican
to fumish following information as per advice of Consultant (1'EC-3):

1. Complete specification with wattage and electrical rating of cells imported with respect to
differcnt typc of each ccll.

2. Calculation of quantity required for each modulc.

'l'he case stands deferrcd.

Deferred
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Casc No.:

220/14/81-AIノ (〕 2/2018

Party Nalllc:M()KSH

I〕XIM
Mect No/1)atc:

1/81-AIノ (〕 2/2019

10.04.2019

Approved

HQ lrilC:

Э1/81/050/00938/AM19/
RLA Filc:

05/24/040/00542/AM19/
Lic.No/1)atc:0510409095

27.12.2018

Dccision:The Committce considercd the case as per agcnda and decided to fix the ad-hoc norms fo
the above AA taking cue from SION C-22 as rccommcndcd by MSMII as under:

盤:SI取"・里 19Ψ lγ l誦」
S1111:0.hcふ

|さ認
Cllded l

NON‐MAGNETIC
STAINI′ ESS
STI]I:Iン COl´ D
ROI´ I´ I]D

CIRCI´ l;S WI´ I｀ II

REI´IiVANT
TIHCKNI:SS
(〕 RAI)I〕 :201-J3

‐

９９９０‐
ョ

７３２３

　

一

一　
　
　
％

一　

　

　

７

一　‐‐ｏｗｅｄ呻

一
　

Ａ

Ｗ

50000.000

KG

CONTNET OF 50000.00
KG OIrsTAINIン I:SS
Sl｀ EI〕 I″

I{A concerned may takc suitablc consequcntial action accordingly.

ase No.:
78/14/81-AIノ (〕 2/2018

arty Namc:SVAM
ACKAGING
卜ヾI)t」 S′ 1｀ItII〕 SI)ItIVA′ I｀ I]

IMI・ I｀ Iう I)

I IQ Irilc :

1/81/050/00996/AM19/

RIノΛ Irilc:

5/24/040/00545/AM19/

cet No/l)atc:
1/81-ALC2/2019

10.04.2019

Iノ ic.No/1)atc:0510409094

.12.2018

Decision: 'l'he Committee considered the case as per agenda and dccidcd to scck from the applican
to furnish following information as per advice of Consultant (TIIC- l):

1. Details of indigenous inputs with their quantity.
2. Manufacturing process indicating wastage at each stage.

3. Net content of bare Aluminium foil in export.

'hc casc stands deferrcd.

1

Casc No.:

226/14/81日AI`(C2/2018

Party Namc:ACG
PHARMAPACK PVT
LTI) 瓶芯僣甥19   Fettred

卜IQ File:
01/81/050/00944ん へM19/

RLA Filc:

03/94/040/00809/AM19/

lノic.No/1Datc:0310826048

01.01.2019

Decision: The Committee considered the case as per agenda and decidcd to seek from the applican

to fumish following information as per advice of Consultant (1'EC-l):

l. Details of import item No. 4 & 5 with catalogue & percentage of non volatile material.
2. Nct percentage content of PVC film, BOPA film &Aluminium foil in export.

&.."r. rtr"Ot a.f.tt* :______+_

)eferred

⊃v
Oi
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Case No.:

227/14/81…AIノ(C2/2018

Party Namc:APAR
INDUSTRIES Iノ IMITED

Mect No/1)atc:

1/81-ALC2/2019

10,04.2019

Approved

IIQ Filc:

Э1/81/050/00945/AM19/

RLA File:

03/94/040/00805/AM19/

LicoNo/1Datc:0310826136

03.01.2019

)ecision: 'fhe Commiltcc considered the case as per agcnda and dccidcd to fix the following ad-

oc norrrs as pcr writlcn comments givcn by Consultant ('l'lriC-3):

つ
乙

Casc No.:

228/14/81-AIノ (〕2/2018

Party Name:VIPRA
IMPEX

IVIcct No/1)ate:

1/81…A1/C2/2019

10.04.2019

Dcttrrcd

HQ Filc:

01/81/050/00946/AM19/

RIノA Filc:

52/24/040/00063ん へM19/
Lノic.No/Datc:5210042906

04.01.2019

Decision:'fhe Committcc considered thc case as per agenda and decided to seek from the applican

to furnish following information as pcr advice of representative of MSMIJ:

L Quantity of diffcrcnt designs to bc exported.
2. Manufacturing process with justification of wastage.

'l'he case stands dcfcrrcd.

24

lsc No.:

3/14/81-AIノ (〕 2/2018

Party Nalnc:APΛ R
INDUS′ I｀RII]SIノ IMIT131)

Mcct No/1)atc:

1/81-AIノC2/2019
10.04.2019

Dcfcrrcd

HQ「 ilC:
01/81/050/00951/AM19/ αAMり 1冨鼎

α劉∞黎
"6

Decision: 'fhe Committee considercd thc case as per agenda and decided to seek from the applican
to the following information as recommended by Consultant (TEC-3):

l. Specifications of both cxport products are same but net content of inputs are different.
2. 'fhe inputs matcrials are also found different.

'l-he case standsdefcrred.

つ
４

Casc No.:

232/14/81-AI」 (〕2/2018

Party Nalnc:CIHNA
STEl]Iノ CORI)ORATION
INDIA PRIVATI〕

〔ノIMI′ I｀EI)

Mcct No/1)江 c:

1/81-AL(〕2/2019

10.04.2019

DcFcrrcd

胤 I‰:Ю095υA哩 レ 多鷺鳥λ03∝ 晨 M9
1ノ icoNo/Date:3410044791

07.01.2019

Decision: 'l'hc Cornmitlcc considcrcd thc case as per agenda and notcd that thc copy of application
was sent to MoS on 04.04.2019 for examination of thc case. Ilowever, no comments have bccn
reccived yct. I lcncc, thc Committcc dccided to wait for comments.

'I-he case stands deferred.

γ

1   176061190 1士 Aluminium wire/rod Coils l Net+1%
2   1 39011090  1 XI′ PIt COMPOl」ND    I Nct+5%wastagc

|」う642H6  1'Vこ 良ЁSIN I Net I S%owastagc

14 I tztT2oto i c;. l. wirc I xet r 2oh wastage
* 'l'he word "Plates" may bc dcleted and wire/rod may be added.
(A conccrncd may takc suitablc conscqucntial action accordingly.
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Casc No.:

229/14/81-AI`C2/2018
Party Namc:

CONSOIノ IDATED COIN
COVIPANY PRIVATE
Iノ IMI″ I｀ I]I)

・

・

９Ｎｏ／Ｄａｔｅ̈
加
Ｌ
巴

Approved

HQ File

:01/81/050/00947/AM19/
RLA Filc

:05/23/040/00427/AM19/ 腋ざ究τ
α0510409208

1激F菫萱:lぶ縦
鳥艦翼enda and dccidcd to flx the folTEC-3):

lowing ad-

rt ltems :

SI.

No.
Import Item

Qualltity

67700.0001く g

162300.000K3

COPPER CAll IODI]S (Cu 99.90%) (Cu 99.90%)

74040012
COPPI〕R SCRAPヽ 411ノ Iノ BIうRRY(Cu 99。 90°/0)
(Cu 99.90%)

* 'I'he words "F'ull Plates" may be replaced with "Ingots".
I{A conccrncd may take suitablc conscqr"rcntial action accordingly.
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〔〕asc No.:

230/14/81-AI′ (〕 2/2018

Party Name:」 INDAIノ

SAWIノ IMITED
4ヽect No/1)ate:

1/81-AIノC2/2019

10.04.2019

I)clcrrcd

[IQ File:

Э1/81/050/00948/AM19/
RIノA「 ile:

05/23/040/00440/AM19/
LicoNo/Datc:0510409209

07.01.2019

Decision: The Committee considered the case as per agenda and dccided to scek from the applican
to furnish following information as per written comments given by Consultant ('flJC-3):

1 . Surface area of pipe to be coated.
2. Thickness of individual coatings.
3. Net content of steel in coated pipes.
4. Sl. No. I I of the Standard Deficiency Format for import item at Sl. No. 1 &2.

l'hc case stands deferred.

1/14/81-AIノC2/2018

HQ「 ilC:
1/81/050/00949/AM19/

Party Namc:Iノ ASI〕R
POWER&IN「 RA
RIVATE lノ Iヽ41TI〕D

Mcct No/1)atc:

1/8卜 ALC2/2019
10.04.2019

RIノA File:

4/040/00142/AM19/
ic.No/1)atc:0210208903

7.01.2019

Dctrrcd

Decision:'['he Commitlcc considered thc casc as per agcnda and notcd that thc copy ol'application
was sent to MSMIr on 05.04.2019 for cxaminatior-r of thc casc. As pcr rccommcndation o

prcscntative of MSMIi, the Committcc dccided to forward the casc to I)PII'l' for cxamination
case stands deferrcd.

COIN BIノANKS(CONSIS′ I｀ING O「 COI)I)I〕R-65%ラ

NICKll1/11210Q%ハ NIフイINf,「 22「 50%)

74199990
COIN BIノANKS(CONSIS 「́ ING OIF COPPI]R-65%,
NICKI]Iノ ー12.50%AND ZINC-22.50%)

29325 Kg

52875 Kg

/― '

3v
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Casc No.:

255/14/81-AI」 (〕2/2018

Party Namc:GRUNER
INDIA PRIVATE
I′ IMI′「 ED

Mcct No/Date:

1/81-ALノC2/2019
10.04.2019

Approvcd

HQ Filc:

01/81/050/00973ん へM19/
RI′A Filc:

D5/23/040/00445/AM19/

[ノ iC● No/1)atc:0510409257

09.01.2019

Decision:'l'he Commillce considered the case as pcr agenda and decided to fix the ad-hoc norms as

per GN-4 with accountability clause as recommended by represcntative of MSME.

Note : ()rade, Model & f'echnical specifications of the items imported and that used in thc

resultant product to conform.

RA conccmed may takc suitablc consequcntial action accordingly.

30

〕asc No.:

37/14/81-AI′ (C2/2018

Party Nalnc:」 INDAIノ

SAW1/1MITI]D
4ヽcct No/1Datc:

1/81-AIノ C2/2019
10.04.2019

Def'erred

;5yAMり 脂 免用鳥λO“仏 剛 リ 腋ざ究ら
α0510409268

Decision: The Committee considered the case as per agenda and decided to seek from the applican
to fumish following information as per written comments given by Consultant (TEC-3):

1. 'fype of wcld used to manufacture pipe.
2. Surface area of pipe to be coated.
3. l'hickncss of each coating.
4. Net content of steel in coated pipes.

'fhe case stands deferred.

〕asc No.:

34/14/81-AI」 (〕 2/2018

Party Namc:MANAKSIA
AIノ t」MINIUM
COMPANYI′ IMITED

Mcet No/1)atc:

1/81-ALC2/2019

10.04.2019

Rejected

HQ File:

Э1/81/050/00952/AM19/
RLA File:

02/24/040/00132ん へM19/
Iノ ic.No/1)atc:0210208909

09.01.2019

Decision: '['hc Committee considercd the case as per agenda and decided to reject the case as pcr
comments given by t)PII'l' vide thcir I". No.: 470111871201g-'l'SW datcd 10.04.2019 undcr
intimation to conccmed RA. (Copy cncloscd).

RA concemed may takc suitable consequential action accordingly.
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Casc No.:

241/14/81-AIノ C2/2018
Party Namc:KI′ I｀CHI]N
ItSSItN′ I｀ IAIノ S

Mcct No/Datc:

1/8卜 AIノC2/2019
10.04。 2019

Approvcd

HQ「 ilC:
01/81/050/00959/AM19/

ittIノ A Irilc :

Э3/94/040/00855/AM19/
IノicoNo/Datc:0310826288

10.01.2019

ITCHS
Codc

73239390

1)ccision:″Inhc(3onllnittcc considcrcd the casc as per agenda and dccided to flx the fo1lowing ad

hoc norins taking cuc from the norins rttifledfor AA No.0510408046 drated 09。 10.2018 issued t(

Magppic lntcmational I′ td. in Mceting No. 10/81-AIノ C2/2018 hcld on 16.01.2019 as pc
recommcndation givcn by Consultant(TEC-3):

r:xporr rtem I euantity I ll:l't I r*po.t rrem I Y-::'"cndcd
.abre, Kitchcn & t aroooo li;*;*, I -;;.t- | 

Quantttv

Othcrllouschold_q lqOfg lO lStainlessSteel inll-owcd

延電

D口Vり llい

轟臨」畢朧1穐為椰
・



Parts, I"rypan Handle
made ofMagnetic
stainlcss stecl (gradc
430,'fhickncss-
3.00mm)

(〕 oils coHcd―

roHcd

(Grade 430) of a
thickncss
3.00mm

(Nct contcnts of

magnetic stainless

stecl(Gradc 430)

Qty「 47P999Kg,)

Notc: 'I'he word 'Magnctic' may bc added in export item description.

conccrned may take suitable conscquential action accordingly.

Casc No.:

1/14/81-AIメ C2/2018

Party Namei STERIノ ITI〕

POWER
TRANSMISSION
LIMITED

Mcet No/Dttc:

1/81-ALC2/2019

10.04.2019

HQ File:

01/81/050/00719/AM19/
RLA「 ile:
Э3/95/040/00868/AM19/

しic.No/1)ate:0310826355

14.01.2019

Decision: 'l'he Committee considered the case as pcr agcnda and notcd that thc copy o
was sent to DPIII'on 03.04.2019 for examination of the case. However, no commen
received yet. [-lence, the Committee decided to wait for comments.

'l'he case stands deferred.

f application
ts have been

34

〔〕asc lヽ o.:

243/14/81-AI」 (〕 2/2018

Party Namc:BI]Iノ DI]N
INDIA PVT.IノTD

Mcct No/Date:

1/81-AlノC2/2019

10.04.2019

Deferrcd

HQ IrilC:

Э1/81/050/00961/AM19/

RIノA File:

31/83/040/00159/Aヽ /119/

Iノic.No/1)ate:3110067285

16.01.2019

Decision: The Committee considered the case as per agenda and decided to seek from the applican
to furnish following information as per written comments given by Consultant (TEC-3):

1. Sl. No. 2,4,5,12 &. l5 of the Standard Deficiency Format.
2. Clarif,i, why export productis coatediplated while import item No. 10 is claded?

3. l'he function of item No.3.

The case stands deferred.

I)ecision: 'l'he Cornmittcc considered thc case as per agcnda and dccidcd to fix thc following ad

norms as per writtcn commcnts givcn by Consultant(′ I｀ItC-3):

Iixport Item

I *cnsrNG PIPIi
WI′ I｀ II

Mt」 IノTIS´ I｀AR′ l｀

CONNI〕CT()R.

Import ltcm

AIン I_フOY STIEl〕 Iノ

HR PIノATES.
Spcciflcation of

Quantity l Sl・ IITCHS

18858.0

00M.′ I｀
72254019

I{ccornmended

Quantity

Platcs― API

eet No/l)atc:
1/81¨ALC2/2019
10.04.2019

Iノ ic.No/1)atc:0310826411

16.01.2019

Party Namc:MAN
INDUS´ I｀ItIIES(INDIA)

Ll｀ I).

46/14/81-AIノ C2/2018

HQ「 ile:
01/81/050/00964/AM19/

RIノA File:

3/95/040/01072/AM19/

I)cfcrrcd

{pproved

730511
21

10



Nct Contcllt of

A1loy HR Platcs
-17381.00 Mt.

Spcciflcation of

Pipcs¨ API
Gradc― X-56.

Dialnctcr of

Pipcs-20".
′
Fhickncss of

Pipcs―

15.875卜4M
(0.625").

As pcr SI()N

C-593

38109090

72179092

73079990

Nct to nct as

pcr GN-4

word 'Coil may be

concerned may takc suitable consequcntial action accordingly.
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Casc No.:

272/14/81-AIノ C2/2018

Party Namc:POLYCAB
WIRES PVT.Iノ TD.

Mcct No/Datc:

1/81-AIノ C2/2019
10.04.2019

Dcfcrrcd

HQ IfilC:

01/81/050/00990/AM19/

RIノA「 ilc:
03/95/040/00923/Aヽ 419/

Lic.No/1Datc:0310826392

16。 01.2019

Decision: The Committec considercd thc case as per agenda and decided to seek from the applican

to fumish following information as per written comments given by Consultant ('l'EC-3):

1. Sl. No. 4 & 12 of the Standard Dcficiency lrormat.
2. Polyrrer base of compound for item No.4.
3. Composition of compounded material indicating use of each & every chemical & polymcr

in it.

'l'he case stands deferrcd.

37

Casc No.:

251/14/81-AIノ (C2/2018

Party Namc:BAOS′ I｀ 131tI

INDIA COMPANY
PItIVATE IノIMITED,

Mcct No/Datc:

1/81-AIノC2/2019
10.04.2019

Defcrred

HQ File:

01/81/050/00969/AM19/

RI′A File:

Э3/94/040/00871/AM19/

Lic.No/Datc:0310826518

22.01.2019

Decision: 'l'he Commitlcc considercd thc case as per agcnda and noted that the copy of application
was sent to MoS on 04.04.2019 for examination of the case. I{owever, no comments havc bccn
reccivcd yet. I{cncc, the Committcc dccidcd to wait for comments.

'l'he case stands defcrred.

Casc No.:

252/14/81-AIノ C2/2018

Party Namc:I〕AOS′ I｀IEIEIノ

INDIA COMPANY
PRIVATlう Iノ IMITl]D,

Meetlヾ o/1)atc:

1/81-AIノC2/2019
10.04.2019

1)cfcrrcd

HQ「 ilC:
01/81/050/00970/AM19/

RIノA「 ilc:
03/94/040/00873/AM19/

lノ ic.No/Datc:0310826519

22.01.2019

Decision:'l'hc Cornrnittcc considcrcd thc casc as pcr agenda and notcd that the copy ol'application
was sent to MoS on 04.04.2019 for cxamination of the casc. I Iowevcr, no cornmcnts havc bccn

received yct. llcncc, thc Cornmittcc dccidcd to wait for commcnts.

I'hc casc stands dcl'errcd. ″

11

Gradc― X-56.
´
I｀hickncss of

Plates―

15.875Mヽ 4.

Width of Plates―

800MM to
4800MM.

―

  /

し,lTしし`りtr― _^´のlr・モトOTじ lt」 11・
‐
.~ _

麒渾躙鮮獅
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Casc No.:

256/14/81‐ AIノ C2/2018
Party Namc:PARAM
INDUS′ FRIES

Mcet No/1)atc:

1/81-ALC2/2019

10.04.2019

Approved

HQ「 ile:
01/81/050/00974/AM19/

RLA Filc:

Э3/95/040/01049/AM19/
Iノ ic.No/1)atc:0310826573

23.01.2019

Decision:'l'he Committce considercd thc casc as pcr agcnda and dccidcd to fix thc lollowing ad-h
norms as rccolrllncndcd by MSMI: with the condition that the applicant only imports seconda
sheets/coils and export consist of SS semi-fished pcrforatcd strips with pcrforatcd Pattern N
SSPS/P1-05 as under:

I´「 (〕 IIS

(〕 odc

731829
90

conccrncd may take suitable consequcntial action accordingly
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asc No.:
/14/81-AI」 C2/2018

arty Name:MEHTA
UBESIノ IMI″ I｀ED

Approved

I IQ ltilc :

1/81/050/00977/AM19/
RlノA「 ilc:
3/95/040/00166/AM19/

tNo/1)atc:

1/81-AIノ (〕 2/2019

10.04.2019

ic.No/1)ate:0310826661

8.01.2019

Dccision: 'l'he Committee considered the casc as per agcnda and dccided to fix the following ad
norms as pcr wrl■ cn commcnts givcn by COnsultant(′ I｀EC-3):

ITCHS
Code

740313

00

COPPER
BILLEl｀ S NET WT
COPPER 99300
KGS NET
TELIノ URIl」M700
KGS

Quantity

100000.000

Kg

I´「 CIIS

(〕 odc

74040012

28045020

lmport Itcm

(〕 ()PPIう It S(〕 ItAP
AIノL GRADItS

AIノ IノOYING
I〕 Iノ 13ⅣII]NT
′
I｀ Iう Iノ IンURIt」 IⅥ

R..,r-tn"nO.O

Qrte!ulr
104265 Kg

7141く g

I{A conccmcd may takc suitable co ucntial action accordin

Decision: The Committee considered thc case as pcr agenda and decidcd to fix the following ad
hoc norms as per written commcnts given by Consultant (THC-3):

I′ F(〕 IIS

(〕 ode

740313

asc No.:
60/14/81-AIコ C2/2018

Pafty Name: MIil I'l'A
BES LIMIrI｀ ED

cet No/Date:
1/81¨AIプ (〕2/2019

10.04.2019

HQ「ilC:
1/81/050/00978/AM19/

ItIフ A Irilc :

3/95/040/00729/AM19/
IノicoNo/1)atc:0310826664

28.01.2019

111

10

Approvcd

12



BHノ IノETS NET WT
COPPER 99300
KGS NET
′
I｀ 131ノ IノURIt」 M700

ALIノ GRADE

ALLOYING
ELEMENT
TELLURIUM

7141く g

2804502
0

KGS

ItA conccrncd rnay takc suitablc co uential action accordingly.

42

Casc No.:

264/14/81-AI」 (〕 2/2018

Party Namc:A-l FENCE
PRODUCTS
(〕 ()。 PV・ I｀ .1フ

′
1｀I).

Mect No/Datc:

1/81-AIン (〕2/2019

10.04.2019

Dcfcrrcd

HQ Filc

:01/81/050/00982/AM19/ :03/94/040/00931/AM19/

IJAR Iノ iC● No/Datc:0310826718

30.01.2019

Decision:'l'he Committee considered the case as per agenda and noted that DPIII'vide their F. No.

l2l3l2O18-TS dated 09.04.2019 informed that the case does not pertain to DPIIT and may bt

consulted to MSMti. I-lowever, the matter was delibcrated in the meeting and the Committer

dccided to scek flrom the applicant to I'urnish following information as pcr advice of Consultan
(l'EC-l) & Consultant ('fllC-3):

1. Sl. No. 3, 4,5, I I & 15 of the Standard Deficiency Format.
2. Justification for PVC coating when wire used is already galvanized.

The case stands dcferred.

И
守

Casc No.:

263/14/81-AI」 (〕 2/2018

Party Namc:AXORA
RI〕 SOURCI〕 SIノ IMITI〕 D.

Mcct No/Dttc:

1/81¨AIノC2/2019
10.04.2019

)cfcrrcd

HQ File:

01/81/050/00981/AM19/

RIノA「ilc:
02/24/040/00160/AM19/

I′ic.No/1Datc:0210208946

30.01.2019

Decision:'fhe Commitlec considercd the case as per agenda and noted the comments given by

representative of MSMIJ. As per comments of MSME as well as Consultant (1'tic-3), thc

Committee decided to seek from the applicant to fumish following information:

1. Percentage ol'lcad in import and export products.
2. Certificatc of analysis from supplier of import item.

fhe casc stands dcfcrrcd.

44

Casc No.:

265/14/81-AI」 C2/2018
I)arty Namc:POLYCAB
INDIA Iノ IMI′ I｀ I〕 1)

Mcct No/Dttc:

1/81-ALC2/2019

10.04.2019

Deferred

HQ「 ile:
01/81/050/00983/AM19/

RIノA「ilc:
03/95/040/01073/AM19/

Iノ iCoNo/1Date:0310826723

30.01.2019

Decision: l'he Committee considered the casc as per agenda and decided to seek from the applican
to furnish following information as per written comments given by Consultant ('l'EC-3):

1. Sl. No. 4 &. 12 of the Standard Deficiency Format.
2. Polymer base of compound for item No.4.
3. Composition of compounded material indicating use of each & every chemical & polymer

in it.

The case stands deferred. - 64.
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Casc No.:

267/14/81-AIノ (〕2/2018

Party Namc:POIノ YCAB
INDIA Iノ IMITI〕 D

4ヽect No/Datc:

1/81-AIノC2/2019
10.04.2019

I)cfcrrcd

HQ IfilC:

01/81/050/00985/AM19/
RLA Irilc:

03/95/040/01139/AM19/
LicoNo/1)atc:0310826748

31.01.2019

Decision: The Committee considered the case as per agenda and decided to seek from the applican
to fumish following information as per written comments given by Consultant (TEC-3):

1. SI. No. 4 & 12 of the Standard Deficiency Format.
2. Polymer base of compound for item No. 4.
3. Composition of compounded material indicating use of each & every chemical & polymer

in it.

The case stands deferred.

46

Casc No.:

380/14/81¨ AIノ C2/2018
Party Nallle:」 AIN
METAIノ ROIノ 1/1NG
MIIノ Iフ S

Mcct No/1)atc:

1/8卜 ALC2/2019
10.04.2019

Approved

HQ「 ilC
:01/81/050/01098//1M19/

RI」A「 ilc
:04/24/040/00178/AM19/

ィic.No/Date:0410165161
11.02.2019

l群嶽胤棚鑑l淵胸1糧淵濡轟_縦構濯n
AA No.0410164836 dated 31.10.2018 in:

1.

I′ I｀ (〕 IIS

(〕odc

72040012

on the ,..o.*.rdution o
repeat basis as approved fo

2. 'I'hc words 'copper wire nodules scrap covered by ISRI codc words' may be deleted fro
cxport items.
3. Average percentage of Copper (Cu) in export item to bc mentioned as 99"/r.
4. Average perccntage of Coppcr (Cu) by weight in import item to bc mentioned as 407o.

I{A conccrncd may take suitable conscquential action accordingly.

47

Casc No.:

273/14/81-AIノ C2/2018
Party Name:(〕 RAPHITI]
&CARBON
INDUSrFRIES(INDIA)
PRIVATE LTD.

Mect No/Date:

1/81-ALC2/2019
10.04.2019

Withdrawn

HQ「 ilC:
01/81/050/00991/AM19/

RIノA Filc:

03/94/040/00917/AM19/
Lic.No/Datc:0310826801

04.02.2019

Decision: 'fhe Committee considercd thc case as pcr agenda and noted that concerned RA Mumbai
vide Ir. No.: 03/94l040l9l7lAMl9 dated 04.02.2019 has informed that above AA has been issued
on repeat basis as per Para 4.12 of the IrTP. Accordingly, thc Committec dccided to allow the
withdrawal of the case from the agenda under intimation to concerncd RA.

14

■fade

■,ad(
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Casc No.:

274/14/81-AIノ (〕2/2018

Party Name:PoM.

ELECTRO AUTO PVT.
LTD.

Mcct No/1Datc:

1/8卜 AIノC2/2019
10.04.2019

Defcrred

Q Filc
11/81/050/00992ん へM19/

RLA File

:03/95/040/01147/AM19/

Iノ ic.No/1)ate:0310826802

04.02.2019

Decision:'l'he Committee considered the case as per agenda and decided to scek from thc applican
to furnish following information as recommended by representative of MSMII:

l. Sl. No. 3,4,5 & I I of the Standard Deficiency Format.

The case stands deferred.

49

Casc No.:

276/14/81-AI」 C2/2018
Party Namc:PARAM
INDUS′ I｀RII]S

Mcct No/Date:

1/81¨AI′C2/2019
10.04.2019

Approvcd

HQ Filc:

01/81/050/00994/AM19/

RIノA Filc:

03/95/040/01094/AM19/

LicoNo/Datc:0310826878

06.02.2019

Decision:Thc Cornmittcc considcred thc casc as pcr agenda and decided to fix thc following ad-ho

norms as rccommcndcd by MSMII with the condition that the applicant only imports sccondar
shects/coils and export consist of SS semi-fished perforated strips with perforated Pattern Nr

SSPS/Pl-05 as undcr:

-3;:l' I u*po,r rt., 
-_ 

Tauantttv- 1 [::" I 
rmnort rtem 

I U'.",nncndcd
lstainlcssStccl I I I llmportquantity
lscmi finished I I I lmaybc
i perloratcd strips I I I Stainlcss Steel I allowed 2.06

lGradc3O4 l4lOl I I lSecondaryShect/ lKg/Kgaftcr
73tl2gg lzor t4ogtl;,ot I lnpgo lcoitrGrade3o4 I ltl:'recovcry0 t2zosDrpi.;"' 144'000M.'r' lrr'- li61iotr4ost I

I (n.t contcnt of I I | +:o I 22os 
I

I Stainlcss Stccl I I I Duplex 
I

lsccondarvSheet/l I I I

| -l coit' ++ v'r1 I I I I

RA conccmed may takc suitable consequcntial action accordingly.

Mcct No/Datc:

1/8卜 AIノC2/2019
10.04.2019

Party Name: PARAM
NDUS′ I｀RIItS277/14/81-AIノC2/2018

Iノ ic.No/Datc:0310826879

6.02.2019

RIフ A Irilc:

3/95/040/01099んへM19/
IlQ I'-ile :

1/81/050/00995/AM19/

Dccision:l'hc Clornmitlcc considcrcd thc casc as pcr agcnda and dccidcd to fix thc following ad

norms as recomlncndcd by MSMD with the condition that the applicant only imports sccondary

heets/coils and export consist of SS semi-fishcd pcrforated strips with pcrforated Pattcrn No.

SPS/Pl-05 as undcr:

llxport Item

Stainlcss Stecl
scrni finishcd
pcrforatcd strips
Gradc 304 I 410
I 201 I 409 I 430
12205 Duplex

Quantity Import Itcm
-nccommcndcd

QUqntity

Import quantity
may be
allowed 2.06
Kg/Kg aftcr

Stainlcss Stccl

Secondary Shcct/

Coils Grade 304/

410/201/409/
430/2205
Duplex

73182990

nct contcnt of

72199090

I /3'd recover

50

Approvcd

I′ I｀ (〕 IIS

(〕odc

ITCIIS

Codc



Stainless Steel
Sccondary Shcet
/ coitg a! vl)

RA concerned may take suitable consequential action accordin

Iフ ic.No/1)atc:0310826904

7.02.2019

n: l'he Committee considercd the case as per agcnda and dccidcd to f,rx the following ad
norms as per written comments given by Consultant (TEC-3):

SI.

No.

l

2

3

4

5

6

Import Item

XLPE COMPOUND
PVC RI〕 SIN

聾

…

塾墜上士翌止⊇壁上__
Semi Conducting Compound
CO―POIノ YMER COATED ALUMINIt」 M TAPE N;t + 1% ;"rta

Itccommcnded

Quarrtity

…

WaStage

J生≦型空堕望盟^_
型壁上笙墜型墜壺L__
_型生三憂」るWastage

翌生≦憂墜Wtttage_

* 'l'hc word "Platcs/Strips" may be deletcd and wirc/rod may be addcd.
RA conccrncd may takc suitablc conscqucntial action accordingly.

79/14/81-AI」 (〕 2/2018

Party Namc:APAR
INDUS′ FRII〕 SIノIMITl]D

4ヽcet No/Date:

1/81-AIノC2/2019

10.04.2019

HQI「 ilC:

1/81/050/00997/AM19/
RIノ AI「 ilc:

3/94/040/00921/AM19/

76061190
39011090
39042110

39012000

52

Casc No.:

281/14/81-AIノ (〕2/2018

Party Namc:Ro R.KABEL
LIMITED

Mcct No/1)atc:

1/81-ALC2/2019

10.04.2019

I)cfcrrcd

HQ File:

Э1/81/050/00999/AM19/
RIノA「 ilc:
Э3/95/040/01142/AM19/

LicoNo/Date:0310826952

08.02.2019

Decision: The Committee considered the case as per agenda and decided to seek from the applican
:o fumish following information as per written comments given by Consultant ( fEC-3):

1 . Sl. No. l2 of the Standard Deficiency Format.
fhe case stands deferred.

Casc No.:

280/14/81-AI´ C2/2018
Party Name:1｀ECHFAB
(INDIA)INDUS′ FRIES
LTD

Mect No/Datc:

1/81¨ALC2/2019
10.04.2019

Approved

HQ Filc:

01/81/050/00998/AM19/
RIノA Filc:

03/95/040/01056/AM19/
Iノic.No/Dratc:0310826944

08.02.2019

Decision: 'l'he Committee considered the case as per agenda and dccidcd to fix the following ad-
hoc norms as recommended by Consultant (TEC-l) and Consultant ('l'liC-3):

200.000

M. I｀

nriornrnena.d
Quqntily
l.02Kg/Kg
content in thc
qxpgruro{U9t
1.O2KglKg
content in thc
gxporl prod_uc!

d/

73142090 1 without PVC

ltA conccmed may takc suitable consequential action accordingly.

72122010 1F;I壻 2 to

16

Approvcd

ITCHS
Code

*Alurninium wirc/rod Coi ls

39019090

76072090

Steel CJabion with

PVC Coated
73142090 200.000

M.″「

ヽい。`
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Casc No。 :

284/14/81-AI′ (C2/2018

Party Nainc:I)ISHA

AUTO COMPONI〕NTS
PV′ I｀ .I」「 I)。

Mcct No/1)ate:

1/8卜 AIノC2/2019
10.04.2019

I)eferred

HQ File

:01/81/050/01002/′へM19/
RLA File

:03/94/040/00976/AM19/

Lic.No/Datc103 10826973

11.02.2019

Decision: The Committee considered the case as per agenda and decided to seek from the applican
to furnish following information as per written comments given by representative of MSME,:

1. Sizc of blank
2. Weight of blank.

The case stands dcferred.

Casc No.:

282/14/81-AI」 (C2/2018

Party Name:GRUNER
INDIA PRIVATI]
lノ IM11｀ I〕 I)

Mect No/1)atc:

1/8卜 AIノC2/2019
10.04.2019

Deferred

HQ File:

01/81/050/01000/AM19/

RIノ A Filc:

D5/23/040/00495/AM19/

Iソic.No/Date:0510409632

11.02.2019

Dccision: 'fhe Commitlec considercd the case as per agenda and noted that the copy of application

was sentto MSMH on 05.04.2019 for cxamination of the case. I-lowevcr, no comments havc bccn

received yet. I lcncc, the Committee dccided to wait for comments.

The case stands dcfcrrcd.

56

(〕 asc N().:

287/14/81-AIン (〕 2/2018

Party Name:IJM WIND
POWER BLADESINDIA
PVT.IノTD

Mcct No/Datc:

1/81-ALC2/2019

10.04.2019

Defcrred

HQ Filc:

01/81/050/01005ん へM19/ 1路多発鳥λ03:1lM19/
I″ic.No/1Datc:3410044884

12.02.2019

Decision: The Committcc considered the case as per agenda and noted that the case has been

referred to Consultant ('fllC-l) for examination on 04.04.2019. I{owever, the Commitlee also

observed that the applicant has been called on Personal I learing in the forthcoming meeting in

respect of other cases of the applicant pcnding for ratification. Hence, the Committee decided to

call the applicant for pcrsonal hearing to explain thc casc in thc forthcoming meeting of Norms

Committee.

'fhe case stands dcfcrrcd.

57

Casc No。 :

288/14/81-AI」 (〕2/2018

Party Namc:I′M WIND
POWER BIノ ADESINDIA
PVT.IノTD

Mcct No/Datc:

1/81‥AI′C2/2019
10.04.2019

Dcferred

HQ File:
01/81/050/01006/AM19/

RI」 A Filc:

34/24/040/00335/AM19/

LicoNo/Date:3410044885

12.02.2019

Decision: l'he Committee
refcrrcd to Consultant ('fI
observcd that thc applican
respect of other cascs of t}
call the applicant for pcrsc

Commitlee.

J'hc casc stands defcrrcd.

considered the case aS per agenda and noted that the case has becn

lC-l) for cxamination on 04.04.2019. Ilowevcr, the Committcc also

t has bccn called on Personal l-learing in thc forthcoming mceting in

re applicant pending for ratification. I lence, the Committee decidcd to

rnal hcaring to explain thc case in the forthcoming meeting of Norms

17



86/14/81-AI」 (C2/2018

Party Namc:SUBHAM
ENGINEERING W()RKS

HQ Filc

:01/81/050/01004/Aヽ 419/

RLA File:

3/95/040/01112/AM19/

Mcet No/Datc:

1/8卜 AlノC2/2019

10.04.2019

ic.No/Datc:0310826989

12.02.2019

The Committee considered the case as per agenda and decided to seek from the applican
following information as pcr written comments given by Consr,rltant ('l'EC-3):

No. 3, 4,5,71 & 15 of the Standard Deficicncy Format.

l'hc casc stands dcfcrrcd.

Dccision:
o furnish

59

Casc No.:

285/14/81¨ AI´ C2/2018
Party Namc:″ l｀ATA
INTI]RNAT10NAIノ
IソIMITI]D

Meet No/1)atc:

1/81-AIノ (〕2/2019

10.04.2019

Deferred

HQ「 ile
:01/81/050/01003/AM19/

RLA Fne
:02/24/040/00166/AM19/

Lic.No/Datc:0210208972

12.02.2019

Decision:The Committee considered the case as per agenda and noted that the copy of application
was sentto DPIIT on 03.04.2019 for examination of the case. I-lowever, no comments have been
received yet. Hence, the Committee decided to wait for comments.

l'he case stands deferred.

60

Casc No.:

289/14/81-AIノ C2/2018
Party Namc:R.Ro KABEIノ

しIMI″「 I]I)

Meet No/Date: 1/81…

へLC2/2019
10.04。 2019

I)eferred

HQ lfilC:

01/81/050/01007//tヽ419/

RLA File:
03/95/040/01148/AM19/

I′icoNo/1)atc:0310827010

13.02.2019

I)ccision: 'l'hc Commitlcc considercd thc casc as pcr agcnda and dccidcd to scck I'rom thc applican
to I'urnish following inflormation as pcr writtcn commcnts givcn by Consultant ('l'lrC-3):

1. Sl. No. 12 of thc Standard I)cl'icicncy lrormat.

'l'hc casc stands dcfcrrcd.

Casc No.:

290/14/81-AI」 C2/2018
Party Nalnc:P00NAM
I]NTI]RPRISES,

Mcct No/Datc:

1/8卜 AIゴC2/2019

10.04.2019

I)cfcrrcd

HQ Filc:

01/81/050/01008/′ へM19/
RLA File:

03/95/040/01088/AM19/
LicoNo/Date:0310827051

14.02.2019

Decision: The Committee considered the case as peragendaand noted thatthc copy o1'application
was sent to Consultant (TEC-3) on 05.04.2019 for examination of the case. However, no comments
have been received yet. I{ence, the Committee decided to wait for commcnts.
J'he case stands deferred.
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Casc No.:

293/14/81-A12(C2/2018
Party Namc:BI]Iノ DI〕N
INDIA PVT.LTD

Mcct No/1)atc:

1/81-AIン (〕 2/2019

10.04.2019

I)efcrrcd

HQ File

:01/81/050/01011/AM19/
IノA
:31/83/040/00172/AM19/

R Lic.No/Date:3110067313

15.02.2019

Decision: Thc Committee considered the case as pcr agenda and noted that the copt of application
was scnt to Consultant ('l'trC-3) on 05.04.2019 for cxamination of thc casc. I lowcver, nc\commcnts
havcbccnreceivcdyct.[Ience,theCommitteedccidedtowaitforc<lmmcnts.N

l'hc casc stands deferred.

18

1)cfcrrcd



Casc No.:

292/14/81-AI」 (C2/2018

Party Name:MAURIA
[」DYOG LTD

Mect No/1)ate:

1/81¨AIノC2/2019
10.04.2019

I)cfcrrcd

HQ File:

01/81/050/01010/AM19/

RI′ A Irile:

D5/24/040/00629/AM19/

[ノic.No/1Datc:0510409679

15.02.2019

Decision: 'fhe Committee considered the case as per agenda and noted that the copy of applicatio
was sent to DPIIT on 03.04.2019 for examination of the case. However, no comments have bee

received yet. I-lcncc, thc Committee decided to wait for comments.

'fhe case stands deferred.
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Casc No.:

294/14/81-A12C2/2018

Party Namc:PARAM
INDUSTRIES

Mect No/Datc:

1/81-ALC2/2019

10.04.2019

Approved

HQ File:

01/81/050/01012/AM19/

ItIノA Irilc :

03/95/040/01151/AM19/

Lic.No/1)atc:0310827064

15.02.2019

Decision: 'l'hc Comrnittec considcred thc casc as pcr agcnda and dccidcd to ratify thc norms I'or

the above AA as pcr writtcn commcnts of MSMI: on repeat basis as ratified for AA 03 10813248

datcd 12.05.2011 in mccting no. 1ll81 datcd 30.01 .2019 with the condition that the applicant

only imports secondary sheets/coils and export consist of SS perforated strips with perforated

Pattern No. SSPSII'l-02 as under:

Import Itcm

Stainlcss Steel

Secondary Sheet /
Coils Grade 304 I
410 I 201 I 409 I
430 of the same
thickness

Itccommcndcd

Quantity
2.55 kg/kg of
export product
aftcr 1/3'd

rccovcry

I・ I｀CIIS

(〕 odc

73182990

Itcm

Stainlcss Stccl scmi

inished pcrloratcd

strips(3radc 304/

410/201/409/
430

I′ I｀ (〕 IIS

(〕 odc

72199090

Quantity

20.570

M.T
(r-rct content of
Stainlcss Stccl
Sccondary Shcet /
Coils 20.570M′ I｀)

RA concemed may takc suitable consequential action ?gggrdtngly.

Casc No.:

298/14/81-AI」 C2/2018

Party Namc:DEI」
′
「 A

Iう IノltCTRONICS INDIA
PRIVATE LIMITI]I)

4ヽcct No/Datc:

1/81-AI′C2/2019

10.04.2019

Dcferrcd

HQ「 ilC:
01/81/050/01016/AM19/

ItIノ A Ililc :

05/23/040/00504/AM19/

〔ノic.No/1)atc:0510409688

18.02.2019

MmmittccconsideredthecaSeaSperagendaandnotedthatthecopyofapplicatiorr
was sentto MeitY on 05.04.2019 for examination of the case. I-lowever, no comments have been

received yet. Hencc, thc Committee decided to wait for commcnts.

'l'he case stands dcfcrrcd.
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Casc No.:

296/14/81-ALC2/2018
Party Namc:Iノ I]ONI

CABLE SOLUT10NS
INDIA PRIVATE
IプIMITIED

９

ｔＮｏ／Ｄａｔｃ‥̈
４．２０‐９
Ｍｃｅ
悶
‐０・０

HQ File:

01/81/050/01014/AM19/ 断傷用為/剛ηAMリ
Decision: The Committee considered the case as per agenda and noted that the copy of application
was sent to DPIIT on 03.04.2019 for examination of the case. However, no comments have been
received yet. Hence, the committee decided to wait for comments.

The case stands deferred.

67

Casc No.:

300/14/81-AI」 (C2/2018

Party Name:」 INDAIν

SAW Iノ IMI′ I｀Iう I)

4ヽeet No/1Datc:

1/81¨ALC2/2019
10.04.2019

I)efcrrcd

HQ File

:01/81/050/01018/AM19/
RLA File

:05/23/040/00511/AM19/

Decision: The Committee considered the case as per agenda and noted that the copy of application
was sent to Consultant (TEC-3) on 05.04.2019 for examination of the case. I-lowever, no comments
have been received yet. Hence, the Committee decided to wait for comments.

'l'he case stands deferred.

4ヽect No/1)atc:

1/8卜 AlyC2/2019

10.04.2019

ic.No/Date:0310827190

1.02.2019

Decision: 'l'he Committce considered the case as per agcnda and dccided to ratify the norms fi
thc above AA as pcrwritlcn commcnts of MSMII on repeat basis as ratificd forAA 031081324

tcd 12.05.2017 in rnecting no. ll181 datcd 30.01 .2}lg with thc condition that thc applican
Iy imptlrts secondary sheets/coils and cxport consist of SS perforated strips with pcrforatcr
Pattcrn No.SSPS/PI-02 as undcr:

ITCHS
Code

731829
90

Export Item

Stainlcss Stccl scrni
flnishcd perfOrated

strips(3rade 304/

410/201/409/
430/316

(net COntent of
Stainless Steel

Sheet/COils

20.570M.T 721990
90

Import Item

Stainlcss Stccl
Sheet / Coils
Grade 304 I 410 I
201 I 409 I 430 I
3 l6 of thc samc
thickness

2.55 kg/kg of
export product
after l/3'd
recovery

I{A concerned may take suitable con uential action accordin

301/14/81-AIノ C2/2018
Party Namc:PARAM
INDUS′ I｀RII]S

pproved

HQ Filc:

1/81/050/01019/AM19/
IノA File:

3/95/040/01228/AM19/

ITCIIS

Code

20

Deferrcd

|
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Casc No.:

302/14/81-AI」 C2/2018
Party Namc:PARAM
INDUS′「 RIItS

Mcct No/Datc:

1/81-AI′C2/2019
10.04.2019

Approvcd

HQ File:

D1/81/050/01020/AM19/

RIノA Filc:

Э3/95/040/01226/AM19/

I」 icoNo/Date103 1 082719 1

21.02.2019

Dccision: 'l'hc Cornmillcc considcrcd thc casc as per agcnda and dccided to ratify thc norms for
the above AA as per writtcn commcnts of MSMII on repeat basis as ratified for AA 0310813248

dated 12.05.2017 in mccting no. 11/81 datcd 30.01 .2019 with the condition that the applicant
only imports secondary sheets/coils and export consist of SS perforatcd strips with perforated
Pattern No. SSPSII>l-02 as under:

ITCHS
Code

Rccommcndcd l

Quonlity    l

¬73182990

Export ltcm

Stainicss Stccl scmi

flnishcd perforaed

strips(3radc 304/

410/201/409/
430/316

(nCt COntcnt of
Stainlcss Steel

Sccondary Shcct/

Coils 20.570M′ I｀ )

I″「 CIIS

Codc

72199090

Import ltcm

Stainlcss StccI

Sccondary Shcct/

Coils Grade 304/

410/201/409/
430/316 ofthc
same thickncss

Quantily

20.570

M.′「

I{A concemcd may takc suitablc conscquential action accordingly.

70

Casc No.:

305/14/81-AIJC2/2018

Party Namc:APL
APOIノ LO rI、uBES
Iフ IMI′ I｀ 1〕 I)

Mcct No/1Datc:

1/81-AIソC2/2019
10.04。 2019

Deferred

HQ File:

01/81/050/01023ん へM19/
RLA Filc:

05/23/040/00501ん へM19/
Iノ ic.No/1)atc:0510409773

25.02.2019

Decision: 'fhe Commitlee considered the case as per agenda and noted that the copy of application
was sent to Consultant ('l'EC-3) on 05.04.2019 for examination of the case. However, no comments
have been reccived yet. I lence, the Committee decided to wait for comments.

I'he case stands dcfcrrcd.

Casc No.:

383/14/81-AIノ C2/2018
Party Nalne:SINGHANIΛ
ALU― I「 ()IIノ

CONTAINItRS
MANUI「 ACTURING CO

Mect No/Date:

1/81-ALC2/2019

10.04。 2019

Deferred

HQ「 ilC:
01/81/050/01101/AM19/

RIノA「ilc:

105/24/040/00661/AM19/ 陪ど究ら
α0510409786

Decision: Thc Committee considercd the casc as pcr agenda and notcd that the copy of application
was sent to Consultant ('l'ltC-3) on 05.04.2019 for cxamination of thc casc. I lowever, no commcnts
have becn received yct. I{cnce, the Commiffee dccidcd to wait for comments.

The case stands dcfcrrcd.
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Casc No.:

384/14/81-AIJC2/2018

Party Naine:KI〕 I

INDUSTRH〕 SIノ IMITI〕 D
Mcet No/1)atc:

1/81¨AIンC2/2019
10.04.2019

Deferred

HQ「 ilC:
01/81/050/01102/AM19/

RLA File:

05/23/040/00494/AM19/

LicoNo/1)atc:0510409803

27.02.2019

Decision: The Committee considered the case as per agenda and noted that the copy of applicatic
was sent to Consultant (TEC-3) on 05.04.2019 for examination of the case. However, no commen
have been received yet. Hence, the Committee decided to wait for commcnts.

The case stands deferred.
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Casc No.:

385/14/81… AIノ C2/2018
Party Name:KIBI

INDUSTRII〕 S LIMITED
Mcct No/Datc:

1/81-AIソ C2/2019

10.04.2019

1)cfcrrcd

HQ「 ilC:
01/81/050/01103/AM19/

RI′A File:

05/23/040/00517/AM19/
IノiC.No/1)atc:0510409804

27.02.2019

Decision: The Committee considered the case as per agenda and noted that the copy of application
was sent to Consultant (1'EC-3) on 05.04.2019 for examination of the case. I{owever, no comments
have been received yet. Hence, the Committee decided to wait for commcnts.

'l'he case stands deferred.

74

Casc No.:

388/14/81-AI」 (32/2018

Party Naine:AXORA
RESOURCl〕 SIノ IMITIED.

Mcet No/1)atc:

1/8卜 AIノC2/2019
10.04.2019

Deferred

IIQ「 ilC:

Э1/81/050/01106//ヽ M19/
RIノA File:

02/24/040/00181/AM19/
IノicoNo/Datc:0210209027

28.02.2019

Decision: The Committee considered the case as per agcnda and decided to seek from the applican
to furnish following information as per written comments given by representative of MSMII:

l. Percentage oflead in import and export product.

'fhe casc stands deferred.

75

Casc No.:

387/14/81… AI」 C2/2018
Party Name:

PARAMOUNT
COMMUNICAT10NS
IノTD.

Mcct No/Datc:

1/81-AIノ C2/2019

10.04.2019

Deferred

HQ Filc:

Э1/81/050/01105/AM19/
RLA Filc:

05/24/040/00690//1M19/

Lノ ic,No/1)ate:0510409820

28.02.2019

lecision: The Committee considered the case as per agenda and noted that the copy of applicatic
ras sent to Consultant (1'EC-3) on 05.04.2019 for examination of the case. I{owever, no commen
ave been received yet. Flence, the Committee decided to wait for comments.

'he case stands dcferred.



Offline Cases:

Status

_l_llA lrlr Nei!!8_1/0s0/00I84/AM I e4Es_ll/
ItIノ A IfHc No:07/24/040/00235/AM17/ Deferred
I{c-fixation of ratificd nonns in rcipcct of Advancc
Authorization (AA) No. 07101 10533 datcd

19.10.2016.

Decision: 'l'he Committcc considcred thc case as per agenda and decided to scek from the applicant to
fumish following inl'ormation as per recommcndation ofrcprescntativc of DFII:

l. 'l'hc dctails of import itcm at Sl. No. 38 &. 127 with their use in manufacturing proccsses.

norms as per thc discussions and commcnts givcn by Consultant ('l'llC-3) taking cuc I'rom norms fixcd in
casc of AA No.3510030590 datcd 15.06.2010 and AA No. 0310642197 datcd 13.07.2011

iixport Itcms

Coppcr
cathodc/continuous Cast
Coppcr wirc rod
Gold 8. Silvcr in Anode
Slirnc

Coppcr
cathodc/continuous Cast
Coppcr wirc rod
Coppcr
cathodc/continuous Cast
Coppcr wirc rod

Gold & Silvcr in Anodc
Slirne

Import Itcms I R.commendcd
I Norms

{loppcr in CoppcianoO. f +v, *urtagc on nct

I 
contcnt ofcoppcr

(iold & Silvcr (ln Copper anodc | *., to Nct with
containing Gold & Silver) | matching purity.

I

I

Off grade Copper cathode I I O*wastage on net

I contcnt ofcoppcr

Coppcr in unrcfincd Coppcr I o*wastage on nct
Illistcr Coppcr I content ofcopper

Gold 8. Silvcr (i, unrcfincd I *., to Nct with
Copper blister Copper containing I matctring purity.
Gold & Silvcr) 

|

I

I

I

Vcdanta Limitcd, Madurai
i lQ lrilc No: 0 1 181 I 1711000 lglAM l6lDt,SII
Iく Iン A Irilc No.:35/24/039/00003/AM15/

I{atification ol'ad-hoc norms in rcspcct of Annual Advancc



Man lndustrics(India)I″ imited,Mumbai
HO Filc No:01/81/050/00459/AM18/1)I〕 S― II

RIノA File No:03/95/040/00369/Λ M18/ Defcrrcd
I{cqucst for rcvision ol'ratified norms in respect oi-
advance authorization no. 03 10816636 dated

Decision: l'he Committee considered the case as p.r ug.nOa *a noi.A tnuittl. uppii.irt was called foi
pcrsonal hearing before the Committce to explain the case vide email datcd 08.04.2019. Flowever, thc
applicant vide email dated 09.04.2019 shown its inability to attcnd thc said PII on 10.4.2019 duc to
non-availability of air tickcts and requested for another date to appcar for PI{. 'l'herefore, the
Commitlee decided to call the applicant lor pcrsonal hcaring in the forthcorning NC mceting.

Man lndustHcs(India)Iノ imitcd,Mumbai
HO IlilC No:01/81/050/00498/AM18/1)I〕 S― II

advance  authorization  no.  0310817088  dated

15。 11.2017.

Decision:'l'he Committee considered the casc as pcr agcnda and notcd that the applicant rvas called for
pcrsonal hcaring bcfore the Committcc to explain thc case vidc cmail datcd 08.04.2019. Howcvcr, thc
applicant vide email datcd 09.04.2019 shown its inability to atlend thc said PII on 10.4.2019 dr"re to
non-availability of air tickcts and rcqucsted for anothcr datc to appcar for PH. 'l'hcrcforc, thc
Commiffee decided to call the applicant for personal hearing in the forlhcorning NC mcetitrg.

WeCting Number:1/81

Man lndustrics(India)Iノ imitCd,Mumb」

HO「 ilc No:01/81/050/00499/AM18/DItS― II
I)atcd: 10.04.2019

SuttCCt:

advance  authorization  no.  0310817152  dated
20。 11.2017.

Dccision:′ I｀he(3orninittee considered the case as per agenda and notcd that thc applicant was caned for

pcrsonal hcaring before thc Commitlce to cxplain the case vidc email datcd 08.04.2019. I lowever, thc
applicant vide email dated 09.04.2019 shown its inability to aflend thc said PII on 10.4.2019 due to
non-availability of air tickets and rcquested for another datc to appcar for PIi. 'l'hereforc, the Committce
decidcd to call the applicant for personal hearing in the forthcoming NC mecting.

RLA Filc No:03/95/040/00658/AM18/ I)eferred

24

Nr.unbcr: 1/81

Subjcct:

Dcfcrred



81

Status

Dcferred

applicant toDccision:′ 1｀hc(〕 ol■ lnittce cons

furnish following inlorrnation

1 . Sl. No. 3, 4, | 1 & I 1(a) of the Standard Dcficicncy lrormat.
'l'hc case stands dcferrcd.

82

(〕 asc No.:106/3/81-AL(〕 2/2018

Mccting Numbcr:1/81

Datcd: 10.04.2019

SuttCCt:

Status

Dcfcrred
Ii.cqucst for revision of ratif,rcd norms in respect of
advance authorization no. 0710111561 dated

furnish following inlormation as per recommendation ofrcprcsentativc of Dt{l:

1 . 'the dctails of import item at Sl. No. 38 &. 127 with their use in manufacturing proccsscs.

'l'he casc stands dcfcrrcd.

Status

1)cfcrrcd

'l'hc casc stands dcfcrrcd.

Case No. : 1 121 l8l -ALC2l20l1
Mccting Numbcr: 1/ti 1

Datcd: 10.04.2019

Klirtanlal StccI Privatc Iノ ilmited,Mumbai

HQ IfilC No:01/81/050/00442/AN118/1)ES― II

RLA File No:03/94/040/00102/AM18/

Status

I)cfcrred
Subjcct: Rcqucst for rcvision o[ ratificd norms in respect of

advance  authorization  no.  0310815526  dated

05.09.2017.

and call thc applicant for pcrsonal hcaring to cxplain thc casc in thc forthcoming NC mceting.

Dated: 10.04.2019
SuU.;..t, -



Casc No.:2/23/81-ALC2/2017

Mcctins Nurnbcr: l/81
I)ated:10.04.2019

Kirtanlal Stcel Privatc Limitcd, Murnbai

I-lQ Irilc No: 0 1l8l 1050100501/AM 1 8/l)l:s-ll
RIノA Irilc No:03/94/040/00529/AM18/

Request for revision of ratified norms in respect of
advance authorization no. 03 10816055 dated

29.09.2017.

Decision:'l'he Commitlec considcrcd thc casc as pcr agcnda and dccidcd to rcfcr thc casc to MSMII and

call the applicant for personal hearing to cxplain thc case in the forthcoming NC mceting.

'l'hc casc stands defcrred.

Bharat I leavy lllcctricals L.imitcd
HO lrilC No:O1/81/050/00302/AM12/1)ItS― II

RLA「 ilc No:05/23/040/00199/ANl12/
Itcqucst for ratifrcation of nonrts in respect oI
advance authorization no. 05 1030523 I dated

Dccision:'l'hc Cornrnittcc considercd thc case as per agcnda and notcd thc commcnts givcn by DI II

vidc thcir LJ. O. No.: DI1S -zlB!j|f.\,/PIIM- 1-2019-l{EI dated 04.04.2019. 'l'hc mattcr was dcliberated in

thc mccting and the Committee decidcd to call thc applicant for pcrsonal hcaring to cxplain the case in

thc forthcoming meeting of Norms Committee.

'l'hc casc stands deferred.

Mcctins Number: 1/81 I IQ lrilc No: 0 l/8 l/050/00293iAM I 2/l)lls-ll
I)atcd:10.04.2019 RIノA Filc No:05/23/040/00196/AM12/

n.qu.it for ratification of norms in respect o1'

advance authorization no. 05 l0305232dated

Decision:'l'hc Committcc considcrcd thc casc as pcr agcnda and obscrvcd thc commcnts givcn by I)l II

vidc rhcir I.J. O. No.: I)liS -2ll]Jllll./Pl.tM -1-2019-lllil datcd 04.04.2019. 'l'hc mallcr was delibcratcd in

thc meeting and thc Cornmittee decided to call thc applicant for persorral hearing to explain the case in

the forthcoming mecting of Norms Cornmittee.

'l'hc casc stands defcrrcd.

Case No.:AR-219

Mccting Numbcr: I /81

Datcd: 10.04.2019

76

Subjcct:

Status

Deferred
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rt ltems:
Model number,

?umber (if any) and/or weight, pf each
and specific quantm
export product (Appendix_33 of current

includingthffi
Demil techniあ                      :言澄ξ::;希e飾 ished`

Weight of

l;_i;::.., H.,};:T"^:jl T:i.iiil, u ur r", inc. N.1 *. i'sil ( Gro s s we i ght m i nus

響郷投幽買
祠m墨蔽而I滅濡淵淵3´ソt,dPa、。fPぬerimpo

躍野器;罵″11∬暫
‖0騰品

`g赫
ti高温 t胤よ濾磁』朧

lindicated.

譜T鮮蹴為吉lT轟:鞘∫智織 霧∬品嶼器粘;w城Ilppearlng in cllrent HBP
nrndllrf

AssemblV dru*i
exact use of components in the export product (sj.
Bimttd Ⅲ

露 :」:::112TP91摯
S b be“

tPШ,dおr h tte КsJttt produ∝andぬ e Ю qdrement ofcOttOne■ s鶴
望 areS Raw Matend/cOnsumaЫ esSize md sped「catiOn hduang grade,cOmpoddOn,range,■ ic麒識鐸廿薦

塾mS proposed fOrim00■

claimed at each stage of manufacturing *itr, completr:*tiiffiffi;Jffiff;
by documentary evidence/drawirgr rtJ
Sheet layout diagrそ In Ofthe inaterial indicating the wastage during blanking

Cross Sectional Diagram of export product with
of the Cable in Kg.

calculation Of raw material

酬酬跳翻i鵬蹴 per Km. Copy of relevant

Weight Ofsteel,which requlres lmpOrted welding mateHal,gi宙
ng break_up百肩

i) Steel Plates/Sheets upto 30rrml thickness

ii) Steel Plates/Sheets more than 30 mm thickness and upto 70 mm thicknessiii) steel Plates/sheets more than 70 mm thickness.

Purtirut*r of tn.
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SDF

without modification) for the same export product covered under this application,
in view of Public Notice No.48 dated 14.11.2002.

15 Use of export product
16 You are advised to apply for SION.
17 Please use expanded/full name of end product. Do not use the abbreviations/short

form.
18

ヾ 19 Any other information:

The company is requested to submit information sought vide DHI deficiency
letter dated 9.7 .2013 relating to calculation linking EP rating with core/coil
dimension & end use of items 19,21,22 &26.

20 The information called for must be submiued in duplicate within 15 days from
the date of issue of this letter. The information may be directly sent to Chairman,
NC-II, O/o DGFT, Udyog Bhawan, New Delhi-l l00l l, E-mail: nc2.dgft@nic.in,
Office Tel. : 23061562, Extn.267 .



;' cr,ffiffiLcr
jtrqlHiCttgnildm{mre

Ithbtry of Eloctontci& hbrrdou lbcfrohev
UBqlEm fi*n, 6 rft_* * ffi, rf ftift-Tr ooos

Elcchdcr Mtclq 6 C G O Conphr, Nd l*lhFllOam
Wcbrttcl rrr.ndtsr.3ovJn

輛
N=望幽 授州理W

響

議鯉 L…

SubleCt8 Rmmmuon Of nO-ln tem8 0fPm 4。7 of HBPo cVo10■ 〕in Hpea Of Advance
AuthonadOn N襲 10■0059476 dalにd■ 1。05。2016 13Ⅲled in mvOur Or Mノ

=FCI OEN
cOnmm"H。 ,cnh

This rettrto DGr:.D.No。 01ノ81ノ50r97rAM17ノ DES・ 2ノ7 dated 14.06。 2016議ldng mmmen“
oFthis Mini曲 7 on the above mendoned applica饉 o■ oF Mハ FC:OEN Connmo"Limited,C∝ hin for
expottof“ Connector“ .                     .

The appllcadon has been examlned ln the Ministry of Electronlcs and
lnbrmadon Technologl from technical angle. The lmport ltems are requlred for manuhchrring the
export product Thls Mlnlstry recommends Radfication of norms of advance authorizadon as per the
detalls ln Annexure.

Encl :- As above

w
(eih" Nangla)

Dircctor
Tel: 011.24301268

Emall- anangia@meity.gov. i n

Shrl Ⅵnod Kumar К凛羹yり,rm,oノ O DGFL Udy08 BhavaL New Delhi
MeltY U。0。 Na 17(28〕ノ2016-IPHW da"d22。 03。2019
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SILVER ALOY STRIP・ U′P18000 CU ALLOV

R:P・ U′P18080 CU ALLOV

STRIP‐ UノP Cu zN37 57

260 S KN.01。 74‐Tol

POLYSTERrPOLYBL「 ELENE

PB STR:P C52100 0。60MM X15,00MM

ノ60LDENEVE NICKEL面ONC′ PRODuCr

EL MttEUP SOLUTЮ N

2019 N F AC:D

OLD N:3501700050 FB 7000 BR:GHTNER

,TC fm)500 I{ICKEL CotilCEilrRATE

O BALANCER

TV4 2605k":01.7● T.:NO。

FOTYSTE UFOTYBT'TEIf NE

fit. rto' tlrtt df ut6 ' IPH*

:… Lm
UOM中

“

h“ 目
的 ●ppH h
mFT

町

…
PAM a012〕

““

H麒口ur

`RAS STRIPLc26000 Uノ

pBRS O.5X26MM   _ K6S 19419。87 lyJZ.カ

而 EEI FR50 BK505 ⅢЮ N REttN・ D12540424

hn●市  『 P′‖30123437JIDlLF         __

KGS 10535。型 10535J‖

KGS 10671.97 5401.4g

¬

KGS 10714。94

"3,24
¬
¬ L蔵S STRP:UノP CU ZN37 57.X2130MMVLW _ KGS 1157.駄 ● ● ●・

:

L― STRIPi Uノ P Cu 2N37 57.X26訓 MVLW  _ KGS 1408.個 順 卸 .“

KGS 1701.51 ■uz′ .ソこ

KGS 1298.50 1298,関

KGS 350。 2ヨ 165.21

241    _ GRAM 519。 23 434,73

PALLADIUM〔 ‖〕TETRAMM:NE SULPHATE 40∞ 1227E
GRAM 990.56 765.55

r2C,Co , NITIEI AX lrIF SOUARE KGS 9.00 91X

― LTR 13.OC 13。CX

LTR 9.51 951

LTR 15。 12 15。 12

LTR 20。4 20。4C

LTR 1.32

LTR 3.30 3.■

lLDEN SV 70 KGS 1.38 ユ.ヨ躍

LTR 0。 78 0。78

oOo10063341(PALLAD:UM REPLENSHER)PALLAM日
m500 REPtENSHER _

LttR 2." 2。90

000C
5

KGS 1540.4 917.3日

KGS 1873.■ J

K6S 2263.51 ■373.′ヨ

KGS 1404。 G旧 1404。 68

60LD PLATINC SAr 2000t9241   _ GMM 690。 71 584.11

PALLAD:UM(‖ 〕TETRAMMiNE 5ULPHATE 400012275
GRAM 1317.74 t028.75

KGS 12.1 12,1(
laS759′ N:CKEL ANODE SQU―
12抑3′ 2026 N Fl円 N      _____――

LTR ■′.■
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CH0387G′ 60LDENEVE“ :CXEL CONC′ PRODuCT
CODE:406911

LTR 12.78 12,78

CHO17Gノ 60LDENEVE NICκ EL MAKEUP SOLUTЮ‖
′mODuCT CODE:405912

LTR 20.32 20.32

123393ノ 2019 N F ACiD LTR 27。42 27。42

200039398 0LD N:3路 700050F87000 BR:GHTNER

160LD P日■NG REPLEN:SHER SOLUT10N〕

LTR 1,78 1。78

00010063〕‖〔PALLAD;UM REPLE‖ ISHER)

PALLAMATE「 M)500 NEKEL CONCENTRATE

〔lmrGrL‖ :〕

LTR 4.43 4.43

14 GAuDEN SV 70 KGS 1.85 1.85

200039359 0LD N:352731050F87000 BALANCER

lGOLD PLATING REPLENISHER〕
LTR 1,05 1。05

00010063341{PALLAD:UM REPLENISHER)PALUヽMET
‐500 REPLEN:SHER

LTR 3,9ロ 3.90

6 Con―    『 P′‖HM2P65PD20N9LF 0.00

SPECIAL BI隕

"{S30)輌
m:P_m750 SPLBRS

O.45X28.0
К6S 554,38 247.31

SPECIAL B:u耐5(S30)STR:卜 0‖750 SPLBRS

O.45X32.5
KGS 15608.55 6891。 80

ARN「 E TV4 261 SF F6。は 84‐Tol NO.390n150

TH[RMOP晰 に POLYSTEVPOLVBUTELENE
TEREPHALATE

KGS 4105.03 4105.03

60LD PLAT:NG SALT 200019241 GRAM 2809.30 2375。 96

PALLAD:UMl::}TETRAMM:NE SuLPHATE 400012275
GRAM 15240。67 1回 .28

135759ノ N:CKELANODE SQUARE КGS 84.88

“

劇

■23403ノ 2026 N FT:N LTR 122.54 122.54

CH0387Gノ GOLDENEVE Nに XEL α踊に′PRODu訂
CODE3 405911

LTR 89.66 89.“

CH0387Gノ 60LDENEVE N:Cκ EL MAKEUP SOLUT:ON

ノPR00Uに■CODE:405912
LTR 142,56 142.56

10 123393ノ 2019 N F ACID LTR 192.33 192.33

200039398 0LD N:3544700050F87000 BRIGHTNER

IGOLD PLTING REPLE‖ ISHER SOLUT:ON〕

LTR 12.46 12.46

000100633‖ (PALLADIUM REPLENISHER)
PALLAMA¬Eo■

“

500 NiCκEL CONCENTRATE

llmrGrLN"
LTR 31,08 31=08

GALDEN SV 70 KCS 13.00 13。 00

200039359 0LD N:352731050F87000 BALANCER

IGOLD PnTING REPLENISHER〕
LTR 7.38 ア.38

m010063341 lPALLADiUM REPLENSHER}PALMMFT
‐500 REPLENiSHER

LTR 27.35 27.35

フ

“

崩腱●
"P′
‖‖M"嘲
"DFuユ
「
"LF

0。00

SPECnL BRASS(S30)、 1田Pa750SPLDRS
OttX28。 0

KGS 6162.53 2745。田

SPECIALBRSiS30)STRIP4750 SPLDRS
O“X32.5

KGS 4795.04 2147.21

ARN:TE W4 261 SF F6。 04.諄T.:NO.39079150

THERMOPhTIC POLttVPOLYBUTELENE
TEREPttLATE

K6S 5220。 15 5220.15

GOLD PLATINC SALT 200019241 GRAM 1939。45 1632.“

PALLADIUM{:l)TETRAMMiNE SuLPHATE 400012275
GRAM 9853,45 7653.86

4,. (tD z 112'-;,\l Lou ' t ?tlvt

●
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135759ノ NICKELANODE SQUARE κCS 62.59 62.59
123401∠ 2026 N FT:N LTR 90。36 90.35
CH03876′ GOLDENEvE NiCKELCONC′ PRODuCT
60DE:405911 LTR 66,11 66.11

CH0387Gノ GOLDENEfE N!CKEL MAKEUP SOLU■ ON
′PRODuCT 00DE:405912 LTR 105。 12 105。 12

123393′ 2019 N F AC:D LTR 141.82 141.81

200039398 0LD N:3“ m0050 FB 7000 BR:GH「NER
ER SOLW10N〕

LTR 9,19 9。 19

0001∞63“4{PALLAttUM RcPLENド HER〕
~~~

PALnMATE{TM〕 500 NiCKELCttNTRATE LTR 22.92 22.92

GALDEN SV 70 KGS 9,59 9.59
200039359 0LD N:352711050 FB 7000 BALANCER

回堕型墜Ш ttIPLEN:SHER)
LTR 5。45 5。鋼

00010063341(PALttDfuM RCPLE‖ :SHER,PAL鵬 M日
籠500 REPLEN!SHER LTR 20.17 20。 1フ

8 CO― 璽り H商三ittsPD5■10N9LF 0,00
SPECIALBRttS iS"}SrRIP‐C44750 SPLBRS
O“X28.0 KCS 7880.63 3511.17

ARHrE W4 261SF
THERMOp晰 に,OLHE詢ゆOLYBUTELENE
TEREPHALATE                      ・

KCS 2264。 08 2264。 08

60LD PLATINGsALT 200019241 GRAM 1423。 00 1197。46

PALLAD:UM{‖ )TETRAMM:NE SULPMTE 400012275
GRAM 7256。 94 5636.97

135759ノ NICKEL ANODE SQUARE КGS 48。02 48。 02
22M03ノ 2026 N F■ N LTR 69。 33 0。 33
040387G′ 60LDENEYE NにXEL CONCノ PRODuCr
60DE:405911 LTR 50。 73 50。 72

釧 0387Gノ 60LDENEVE NEKEL MAKEIISOLUTЮ N
′PRODUCT CODE:405912

LTR 80.66 80.65

F AC:D LTR 100.81 108。81

200039398 0LD N:34700050FB m00 BR:GHTNER

回 P臥T:NG RIPLENIttER SOLWONI
LTR 7.05 フ.05

00010063〕

“

IPALLAD:UM REPLENISHEn)~~
PAL鵬 MATE ttM)500 NICKEL CONCENTMTE

llmrG′ LN‖
LTR 17.59 17.58

GALDEN SV 70 KGS 7.36 7.3G
200039350 0LD N:352731050 FO m00 BALANCER

L60LD p鵬■NG REPLENSHER)
LTR 4.18 4,18

00010063341〔PAMDluM REPLEN由 ごR}PALUⅧ ET
‐500 REPLENⅢ [R LTR 15.47 15。 4フ

lrt, rr.- n,za{tote 4?k*
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Government oflndia
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赫

臓槻き珊轟椰場i器3
Website:wwwomeityogo■ in

ι

uul

No…17(1盟″919JlりW

SubieCt: Ratification Of norms in terms Of Para 4.7 of

Authorization No。 loloo59636 dated 25.10.2016
ConnectOrs Ltdi,cOchin

疏
Date.…….77:,1:3p12。…….

HBP. (Vol.1) in respect of Advance
issued in favour of M/s. FCI OEN

This refer to D.FT I. D..No. 01/81/50/ 367/AMr7 /DES-z/zs dated,25.11.2016 seekingcomments of this Ministry on the above mentioned application of M/s. FCI oEN connectors Limited,Cochin for export of ,, Connector ,

2' The application has been examined in the Ministry of Erectronics andInformation Technology from technical angre. The ,.oo.i i,"., are required for manufacturing the

;:fi[ flT:::il:is 
Ministry recommends Ratification of norms of advance authorization as per the

Encl :- As above

〔Asha Nangia)
DirectOr

Tel:011_24301268
Email‐ anangia@meity.gOvoin
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′Чe No.‐ 17{39)/2016¨ :PHW 1o,ot{. Zol q Annexure
Lic.No。 1010059636

lmport item UC)M app!ied

DGFT
Qty applied in

DGFT
Qtv

recommended

1 CONNECTOR P/N55003¨ 901003LF

旦B5,rip(C510000.52Flm X 15。 70mm) Ｋｇ 20134.60 9404.08
2 P壁5tripJC52100 o.20mtt X 25mm) Kgs 1899,03 822.24
Ptt Srip(C510000.15X28.7mm)

Kgs 4506.55 3256.66
4

Kgs 5083.25 5083.25
Gold Plating salt(GPC)200019241 Grams 4033.82 3294.09

Palladium (ll) Tetrammine sulphate 4OOO1227S Grams 24013.47 18098.37
7 ■5D′ Dソ /NIし KLL ANODE SQUARE Ｋｇ 96.15 96.15
8 ユ∠DttUO/∠ u∠ ON卜 ::N Ltrs 138.81 138.81

9

しΠUDO′ υ/υ∪Lυ LINLYL Nlし KLL CONC/PRODUC丁
CODE:405911

Ltrs 101.56 101.56

10

11

しI]υDOOu/υ∪LリヒNヒ Yヒ Nlし KEL CONC/PRODUCT
CODE:405912

Ltrs

Ltrs
161.49 161.49

12

217.87 217.87
`VVVυ ′」ノo vLり :ヽ :D D414/uUUDU卜 じ /00o

BRIGHttNER(GOLD PLATING REPLENISHER

SOLUTloN)
14.12 14。 12nnnl∩∩n■ 211′ DR:i nnl:in用 いrhi… .… ^

二II語葛『稿桜ど准gi淵:lir
W/G/LNI} Ltrs 35。 21 35.21GALDEN SV 70

-

2000393s9

BALANCER (GOLD PLATING REPLENISHFR)15

Kgs 14.73 14.73

Ltrs 8.37 8.36

16

oool nnARaz11,DA:

Ltrs 30。 98 30.982

登三
=里
11」主1ユ Kgs  1 10523.39 4744.87

Jl k亘三
3

1434.45 1434.45

1399。 o8 1399.o84

5

:::]::サ1+#キ1皐l∫F)Fl晏:fギ|ギifl£
■222122ヱニ_…

Grams 74e.s7 | eos.s7

Grams 2736.64 2041.196

7
Kgs 1.96 1.96

8

CH0387G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405911

」ｔｒｓ

一

　

」ｔｒＳ

2.84 2.84

2.07 2.07

9 CODE:405912LDENEYE NICKEL CONC/¨
123393′ 2niq FIF l‐ IP

Ltrs 3.30 3.3010

1200o39398 0LD N:3544700o50 FB 700o

BRIGHttNER(GOLD PLA丁ING REPLENISHER
SOLUTloN)

Ltrs

Ltrs

4.45
4。 45

0。 29 0.2900010063344 rpΔ ilΔ n‖ :A■ 6
賦ふ語∴
・
島ふ
｀
蔦西l18iT:liy

Ltrs 0.72
0。 7213

０
し

Ｋ

一
0.30 0。 30

2
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14

200039359 0LD N:3542731050 FB 7000

BALANCER(GOLD PLATING REPLENISHER) 0。 17 0.17

15

o0010063341(PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER 0。 63 0。 63

3 CONNECTOR P/N D09S24A6RV22LF
ONZE STRIP¨ SMDS 058X205

A55 Kgs 1873.50 1109.81

2

COLD ROLLED STEEL STRIP EDDCR STEELSTRIP.

4X50MM Kgs 5212.66 0.00

3

lC RESIN― GENESTER(3N2330-1

RI ACK) Kgs 1063.37 1063.37

4 ミEttN(LAPROS Ell Kgs 4476。 40 4476.40

r_百iH Din,lnσ  qnit rGprヽ フooo19241 Grams 533.07 439.52

Grams 4871.87 3707.87
6 Palladium (ff) f.ttrrrin" trlPhtt'
7 135759/NICKEL ANODE SQUARE

Kgs 5。95 5。 95

8 ■っっAn2′ つnつ A N FTIN
Ltrs 8.59 8.59

■40■ V」 ′

6.28 6.28
9

cH0387G/GOLDENEYE NICKEL CONC/PRUDUし l

CODE:405911

Ltrs 9。99 9。99
10

こH0388G/GOLDENEYE NICKEL CONC/PRUDUti

しUυ L:41UDフ エι
13.48 13.48

11

12

T百万55「

BRIGHTNER(GOLD PLA丁ING REPLENISHER

SOLUT10N)
Ltrs 0.87 0.87

Ltrs 2.18 2.18

loo10063344(PALLADIUM Rヒ PLLNibHLK,

)ALLAMET TM 500 NICKEL CONCENTRATE

100/G/LNl)
Kgs 0.91

14 3ALDLN bV′ U

Ltrs   1   0.52 0.52

15

200039359 0LD N:3542/5■ UbU卜 b′ UUU

▲ヽ=AM´ rn′たハi n Di ATIRlG RFpl FNISHER)bALハ lヽしEn、 UVL

Ltrs 1.92 1.92

16

D0010063341(PALLADIUM REPLEN15HLR)

PALLAMET TM 50

4 rnNNFCTOR Pノ N D09P24A4GV00Lト

1301。 47PHOSPHOROUS BRONZE STRIP¨ SMDS 058X205

A55
Kgs 2197.05

Kgs 6926。 44 0.00

2

COLD ROLLED STEEL STRIP EDDCR
CT「
「
l qTRlpO_5X50MM

6072.90Kgs

Grarns

6072.90
3

RESIN(ARNITEO TV4 261 5卜 lN.UU.上
ソ…l.llNU・

39079150 THERヽ 40PLASTiC

POLYSTER/POLYBUWLENE TERPHALETE)___ 335.48 279.45
4
J Dl_● ina C,1ヤ rGprヽ フooo■ 924■

6.98―
Kgs 6。 98

5 135759ノ NICKLL ANUυ L)ЦUハRE 10.07 10.07
６

一　

　

７

百更5雨て7下頂bttF
CODE:405911

Ltrs 7.37 7.37

Ltrs 11.72 11.72

8

cH0388G/GOLDENEYE NICKEL CONC/PKUり
Uし l

CODE:405912
1つ■■Q■ /20■9 NF ACID          _____― ―――

Ltrs 15。81 15.81

9

10
1.02 1.02

000

BRIGHTNER (GOLD PLATING REPLENISHER

soLUTloN) 

-

Ltrs



′`
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00010063344(PALLADIUM REILENISHER)

PALLAMEttTM 500 NICKEL CONCENttRATE

(100/G/LNI) Ltrs 2.56 2.55
GALDEN SV 70 Kgs 1.07 1.07

13

200039359 0LD N:3542731050 FB 7000

BALttNCER(GOLD PLA丁 ING REPLENISHER) Ltrs 0.61 0.61

14

00010063341(PALLADIUM REPLENISHERl

PALLAMEttTM 500 REPLENISHER
2.25 2.25

5 CONNECTOR P/N D09S24A4GV00LF

PHOSPHOROUS BRONZE SttRIP― S
A55 Kgs 974.55 577.29
COLD ROLLED STEEL STRIP EDDCR

STEELSTRIPO.4X50MM
Kgs 2710。 92 0.00

3

RESIN(ARNITEO TV4 261 SF ttN.00。 19-Tol NO.
39079150 THERMOPLASTIC

呈Ω生ySIEB/POLYBUTYLENE ttERPHALETE) Kgs 3717.28 3717.28
4 Gold Plating,alt(GPC)200019241

Grams 106.43 88.66
135759/NICKEL ANODE SQUARビ Kgs 3。 10 3.09
6 上∠54U5/∠UZb N卜「 IN Ltrs 4.47 4.47

7

し日UDO′ U/υULυ LNLYL NlしK[LCONC/PRODUCT
CODE:405911

3.27 3.27

8

しΠUD00U/υ ULυ LNLYヒ NICK[LCONC/PRODUC‐
「

CODE:405912
Ltrs 5.20 5.209 乙DDフ D/∠ Uェソ :N卜 Aし ID Ltrs 7.01 7.01

10

2000393980

BRIGHTNER(GOLD PLA丁ING REPLENISHER

三9LUT10N) Ltrs 0。 45 0。 450001 00ARa′

硫I語葛『葛ぼど准gittIIly
1.13 1.1312

13

200o39359 0LD N:3542731050 FB 700o

BALANCER(GOLD PLATING RFplFN:qH「 p、

Kgs 0.47 0。47

Ltrs 0.27 0.27

14

)001006■ 2al rDA‖ AnH:R号 1lfifliキ 111主姜

五I語砧『絣熙I[IttMbH明
1,00 1.006

:写if::

2

RlJn (C C-fDln r r

2105.28 1253.70

3 2559。 98 1535。 24:A:r― u/rし u∠ N3/.57X31 ROMAЛ viヽ Aノ
Kgs

4

収EttN ttRN

39079150 THERMoPLASTlc

:ギ牟上三二12___

3093.50 1877.47

Kgs 202e.0s I zozs.os

6

Grams 944.02 798.40

Grams 1800。 93 1405.977
Kgs

8 16.54 16.54

9 :::lllitllLDENEYENICKELCONC/PRODUC丁

Ltrs 23.87 23.87

Ltrs 17.47 17.47

10

CH0388G/60:nFRI「 VI Rllr′

CODEI屁 墨

~~…
… L IVltへELしUNし /rК UDUcI

Ltrs 27.78 27.77∠55ソ 5/ZU■ り NF ACID
Ltrs 37.47 37.47
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12

200039398 0LD N:3544700050 FB 7000

BRIGHTNER(GOLD PLATING REPLENISHER

SOLUT10N)        _ Ltrs 2.43 2.43

13

ooo16o63344(PALLADIUA/1 REPLENISHER)

PALLAMET TM 500 NICKEL CONCENTRAttE

(100/G/LNI)
6.06 6.06

14 GALDEN SV 70 Kgs 2.53 2.53

200039359 0LD N:3542731050 FB 7000

BALANCER(GOLD PLATING REPLENISHER) Ltrs 1.44 1.44

16

00010063341(PALLADIUM REPLENISHER)

PALLAMET TM 500 REPLENISHER Ltrs 5.33 5.33

7 CONNEttOR P/N HM2P95PDFlJlN9LF

SPECIAL BRASS(S30)STRIP(C44750

SPLBRSO.45X28.0)    __ Kgs 327.11 145。74

SPECIAL BRASS(S30)SttRIP(C44750

SPLBRSO.45X32.5)     _ Kgs 239.33 107.07

RESIN(ARNITEO TV4 260 S KN.01.74-T.INO.

39079150 THERMOPLASttlC

POLYSTER/POLYBUWLENE TERPHALETE〕 _ Kgs 118.85 118.85

4 LOld Plating Salt( Grams 106.61 89.71

5 Palladium(ll)Tetrammine sulphate 400012275
Grams 555。 32 431.36

Kgs 3.24 3.24
6 135759/N!CKEL ANODE SQUARE
■っっЛnつ ′つnつ A nd「 TIN Ltrs 4.68 4.68
7

CH0387G/GOLDENEYE NICKEL CONC/PRODUCT
r∩ n「・an民 011 Ltrs 3.43 3.42
8

Ltrs 5,45 5.45
9

cnoaese/GolDENEYE NICKEL CONC / PRUUUL I

^A^r- rn E(1'l -)
しUり E:■ UDフ

Ltrs 7.35 7.35
10 Z55ソ 5ノ ∠υユフ 1■「

Ltrs I 0.49 0。48

200039398 0LD N:35447000bU卜 b′ UUU

3RIGHTNER(GOLD PLATING REPLENISHER
ハ` :::T:A RI｀
)ULU‖ V:ヽ ′

Ltrs 1.19 1.19

12

Doo10063344(PALLADIUヽ 4Rヒ PLヒ N lb‖ Lκ ,

PALLAMETTM 500 NICKEL CONCENTRATE

にowQ LNl)
Kgs 而 0  1  0.50

13

RA:AR:´ ED′ だ ∩ i n Di ΔTING RFPIENISHER)
0.28  1  0・ 2量

14 bハ Lハ lヽしEn、 UVLυ

Ltrs 1.0s I 1.04
15

ooo10063341(PALLADIUM RLPLLNlbHLK′

PALLAMET TM 500 REPLENISHER

8 孫 RlRIErT∩
pp′N HM2P07PD511lN9LF

Cn:DDCn/1｀ Yつ父 nヽ Kgs 2089。 52 929。 79

Kgs 970.51 440.69SPECIAL BRASS(S30)STRIP(C44/bU
rni ODCn■ 【Y2つ 民ヽ
DrLD ROυ

Kgs 696.92 696.92

nestru (ARNITE@ TV4 260 5 KN' UL'tt+- r 'r r\tJ'

39079150 TH ERMOPLASTIC
^^r,F-Fn rnr^rr \.ror t-rvl trl\1tr TFRpI{Al FTE'l
PULYblEK′ rULI

Grams 543.48 455.03
型

一
　

５

cハ irl plnヤing Salt(GPC)200U■ 924上

2085。 93
Palladium(ll)Tetrammine sulphate 400012275

Grams 2699。 03

Kgs 17.74 17.74

6 135759/NICKEL ANUDL bЦUハ Eヽ
25。 61 25。 60

7 ■234U5/ZU雫
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8

CH0387G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405911 Ltrs 18.73 18.73

9

CH0388G/GOLDENEYE NICKEL CONC/PRODUC‐ 「
CODE:405912 Ltrs 29.79 29.79
10 123393/2019 NF ACID Ltrs 40.19 40。 19
200039398 0LD N:3544700050 FB 7000

BRIGHttNER(GOLD PLATING REPLENISHER

SOLU丁10N) 2.60 2。 60
00010063344(PALLADIUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCENTRATE

(100/G/LNI) Ltrs 6.50 6.49
13 GALDEN SV 70 Kgs 2.72 2.72

14

200039359 0LD N:3542731050 FB 7000

旦小LANCER(GOLD PLATING REPLENISHER) Ltrs 1.54 1。54
00010063341(PALLADIUM REPLENISHERl

PALLAMEttTM 500 REPLENiSHER Ltrs 5.72 5。 72
9 CONNECTOR P/N HM2P65PDM3P5N9LIF

SPECIAL BRASS{S30)SttRIP(C44750

旦PLBRSO.45X28.0) Kgs 4960.65 2210.25
SPECIAL BRASS(S30)SttRIP(C44750

SPLBRSO.45X32.5)
Kgs 1024。 23 464。 46

RESIN(ARNI丁 EO TV4 260 S KN.01.74¨ 丁。INO。
39079150 THERMOPLAS丁 IC

FOLYSTER/POLYBUIYLENE ttERPHALETE〕 Ｋｇ 1439.80 1439。 80
4 υU!Pr:aI:ng ba:ttし Pc)200019241 Grams 1219.95 1016.22

5 Palladium (ll) Tetrammine sulphate 4OOOI227\ Grams 3848.57 2959。 256 ■DD′ Dソ /Nlし KLL ANODE SQUARE Kgs 35.55 35。 557 ■∠041U5/∠ uZb N卜 :iN
!-tr"s 51.33 51.33

8

しΠUDO′ U/u∪ Lυ L:ヽ LYL NICK[LCONC/PRODUCT
CODE:405911 Ltrs | 37.55 37.55

9

r日∩200た ノu:υ000υ′u∪ Lυ Liヽ LYL:Nlし KLL CONC/PRODUC丁
CODE:405912

Ltrs 59.71 59。 71
」0フ D/∠Uエリ :ヽ

「 Aし :υ Ltrs 80.56 80.56200039398 0LD N:3544700050 FB 7000

BRIGHTNER(GOLD PLATING REPLENISHER

5。 22 5.2200010063344(PALLADIUM REPLENiSHER)

PALLAMET TM 500 NICKEL CONCENttRAttE

(190/G/LNI)
13.02 13.0213 Uハ Lυ LiN bV/u

Kgs 5.45

14

200039359 0LD

BALANCER(GOLD PLATING REPLENiSHFRl

5.45

Ltrs 3.09 3.09

15

nnnl∩ n広っ424■ ′VVV二 VVυ Jo■工trハ LLハυlu:Ⅵ КヒPLLNISHER)
PALLAMEttTM 500 REPLENISHER

11.46 11.4610 ■:ЧELEUK「ノN HM2P07PK5114GFLF
QD「 r:A:Л  Lし :ハ LDRハ DD tD5Uり blК :P(C44750

SPLBRSO.45X28.0〕
Kgs 2368.57 1024.52qpFaln I DDn cc /

― Lヽ =日 Lυ :、ハ 00、 oDU′ DiKir tし 44/bU

rLBRSO.45X30.o Kgs 1015.10 442.24RFq,lI\l /n Dlrrrrot^,\1y1 r L I v+ zou ) Kl\. uL, /4_ r. I No.
39079 150 TH ERMOPLASTIC

POLYSTER/POLYBUryLEN E TERPHALETE) Kgs 389.56 389.56

Ч

一

戸Чe No.‐ 17{39)/2016¨ lPHW Чヽν
pll

exure
一　
、
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Fi:e No。‐17{39〕/2016‐ :PHW Annexure
4 Gold Plating Salt(GPC)200019241 Grams 734.91 602.81

Palladium(||}Tetrammine sulphate 40001227ュ Grams 6562.24 4968.63

6 135759/NICKEL ANODE SQUARE Kgs 9。 91 9,91

7 123403/2026 N F丁 IN Ltrs 14.31 14.31

8

CH0387G/GOLDENEYE NICKEL CONC/PRODUCT

CODE:405911 Ltrs 10.47 10。47

9

CH0388G/GOLDENEYE NICKEL CONC/PRODUC丁

CODE:405912 Ltrs 16.65 16.65

10 123393/2019 NF ACID Ltrs 22.46 22.46

200039398 0LD N:3544700050 FB 7000

BRIGHTNER(GOLD PLATING REPLENISHER

SOLUT10N} Ltrs 1.46 1.46

o5010063344{PALLAblUM REPLENISHER)

PALLAMET TM 500 NICKEL CONCENTRATE

(100/G/LNl)________一 ――――一―――――――――
Ltrs 3.63 3.63

13 GALDEN SV 70 Kgs 1.52 1.52

14

200039359 0LD N:3542731050 FB 7000

BALANCER(GOLD PL Ltrs 0.86 0。 86

15

blUM REPLENISHER)

PALLAMETTM 500 REPL三 凶iSHER_____―――
3.20 3.19

ν
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Shri Vlnod Kumar thshfap, FTDO, O/o DGF.T, Udyo8 Bhayaq New Delhi
MettY U.O. No. l7(L3)12012 -tpHW datcd ZZ,O3.ZOI'
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ュコILr

UOM●口洒 百
●3 h DeFT

町 _lu下
DaFF

輛
~

…
出

翌匹堅二ySSC44250o.52X2蜘 M 椰 1031.56 456.15
２

『
　

３
‐

I

l3'7s,/fvtqEr^r'D'SQ,nnr 
/

し 409,o9
409.o9

Gram

Gram

181," 153.92

４

】

（
１
５‐

971。 12 761.95

粕 S 3。93 3.93

5`“
ユど●●03/2026 N F TIN

5,“田 03876r60LDENEY[Nlcκ Fl rnNrねぃ
^h』 =

Ltr I l.rs

翌 壁 型 堅 重 9LDPLAnttRttl酪 1轟n 6.24 6.24UUυ二U嘔 ― fpll▲

PALLAMFr● 5∞ NicKEL浸蔦::柵
1.44

1。44仰 ‐ J59 0LD N:35427■ 1-En… ~
MLAN●RにQDPLATttREPEME鳳

1 0.34 0.34岬 ■嘔 3341〔 PALLADlllM nFDl● AIleu r~

1。27 1.27

2

…

prHl岡〕― ・地 lF

SPEOAL BRASS Cil25oo.s2 r rrMr^. κCS 1008.80 444。62

T'ECIRA E13OI T,T22OI NANIRAI rl A r 蛇S 40o.o6 400,o6

Gram 172.24 146.40
測 LPHATE

400o12275 Gram 873.21 685,13

135759ノ NにXEL ANODE SOu▲nF 準 3,85 3.85

gx93 l2026NFnN Ltr 5.55 5.5500387Gメ Gnf nFNEVr
…

口嘔 田 嘔 EL LuNttRODU釘

4。06 4,o6

B“rrNER{60LDPLATlttREPLEMSHER
6.lo 6.10

Ltr
1。41

1。41

Ltr 0.33 0.33wr!ry,erir.lr trAl.r IIUM BEptEillSFm-
PAIIAMETISOO REPLENISI{ ER 諧 1.24

1。24

3 里,‖田EmRPAl田 lフ

"霊
。1〕鮨
『

SPECIAL BRASs“ 2500.52X23MM b 1905.37 838.85

堕 p.518024 MM sPL ALLOY SrRP
賂 643.9o 287.28

ML‖ Al 賂 1007.49 1007。49

rr. tc r4utrIorr-Flfii,
p・ oЧ。2‐ lq

如 ― m
ハ  

)́)

:lι′つ)ノたo′ル

②

hlc ,rr' ' ″′タタダ



|・
・   メロ｀ ` 1ヽ

Annarutc
朧 Ll■

"ν"lHPW
GOLD PLAn間 熱 LTICPCi200019241 Gram 綱 。50 37フ.82

PALnDIUM(::}IL口 MMMINE SuLPHATE~~~
400012275 Gram 2271.26 1782006

135759′ NICKELANODE SQUARE 曝 9.68 9・ 68

123403′ 2026 N F¬ N Ltr 13.98 13.98

CHOutrGOLDttEVE ttα ELCON…
CODE:405911 Ltr 10323 10.23

200039398 0LD N:■

“

mOo50
BRIGHTNER IGOLD PLATI“ REPLEN:SHER Ltr 15.36 15。36

囲 ■0003翼 lPLLADIUM REPLENiSHER〕
PALLAMET‐ 500N:CKEL CONCErrRATE Ltr 3.55 3.55

Z00039359 0LD N:3542731050 FB 7000

BALANCER IGOLD PLAn‖ G REPLENISHER) Ltr 0。84 0。84

D001006HlIPALUNHUttn REPLEN:SHER:

PALmF「口500 REPLENiSHER Ltr 3.12 3。 12

4 酬 ‖EmAPハ IFG〕 0騎件 1■
"『

SPEOAL B掏喘Sα‖2500.52X23MM む 1744。 54 771。32

VECrRA E1301 W2201 NATURAL N A l KBS 575。 16 575。 16

601D PLAllNG mLTlGPC)200019241 Gram 305`88 260.00

PALnDluM I‖ }1に涌頂顧画面顧∃画コ爾雨
「

~~~

40m12275 Gram 1636.45 1283.98

135759′ N:aCELANODE SQUARE 燎 6.65

1403′ 2026 N F■ N Ltr 9.60 9,60

0403876/GOLDENEVE N:CKEL00mODU釘
mDE:40Dll 703 ア。03

2m393B OLD N:3馴‖m050 FB m00
BREIITNER{∞ LD PLATlitt REPLEMttER Ltr 10.55 10.55

00010053H lRLAD:UM REPLEN:5HER〕

PttMMET籠 500N00CEL 00NCENTRATE Ltr 2.44 2.44

ZOW39359 0LD N:3542731050 FB 7000

疇日¬闘 REPLENISHER}
Ltr 0.58 0.58

00010063“1{PALnDIUM REPLEN:馴 ER)
PAttFP500 REPLENiSHER 2。 14

5 酬 ‖― RP燿 1岡)― ‐13●F

SPECIAL BRS C■ 42500.52X23MM 準 4042.79 1787.40

C442500.518024 MM SPL ALLOY STR:P

“

700.47 355,97

VECrRA E1301VF2201 NATURAL N A l い 1666.08 1666.08

GOLD PLTINGmLT16PC1200019241 Cmm 909。 04 772.68

…

UMi:]
4000275 Gram 4874.47 3824.58
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135759′ NICKEL ANODE SQuARE K8S 19.26 19.26

1203′ 2026 N F TIN 27。81 27.81

CH"Bフ嗽∞LDENEVE N:口田m眠層りШ0
CODE:405911 Ltr 20,35 20。 35

20m39398 0LO N:3引 ‖
BRIGHTNEl19oLD PLATING REPLEMSHER Ltr 30.55 30。 55

叩
・
00-  {PLLADIUM REPLE‖ :馴m)
PALWET籠 500N,CにEL CONCENTRATE Ltr 7.05 7。05

200039350 0LD N:3542731050 FB 7000

B― CERJGOLD出¬NG REPLNISHER) Ltr 1.68 1.68

田0■005ヨ341〔 PALLAD:UM REPLE…
PttLAME「500 REPLEN:SHER Ltr 6,21 6.21

6 ∞ Ⅲ ECERP川 (FC,日観 ‐113『

SPEOAL BRASS C44250 0.52X23MM 粕 S 3043,47 1345。 82

VECTRA E130iVF2201 NATURAL N A l 準 2006.80 2006.80

0019241 6ram 534.28 454。 13
R川鵬DIUM〔 ::〕 T― M:NE SuLPHATE~~~
000012275 Gram 2865。15 2248.04

135759rMCXELANODESQUARE Kgs 11.60 11.60

123403ノ 2026 N F T:N Ltr 16.75 16=75

田0螂 OLDENEVE N:CKELCOuR00町
CODE:405911 Ltr 12.26 12.26

u39調 8 0LD N:3
1「!NG REPLENISHER Ltr 18.40 18却

ロ ユU003344 PLLADuM REREMSHERl

興里里里旦聖堕里里型里暉町RATE Ltr 4.25 4.25

200039359 0LD N:3542731050 FB 7000~~~~

BAШCER:60LD PLAnN⊆
蓼EPLENEHER)

Ltr 1。01 1.01

UUリユ1■海334ユ IPALLAD:UM REPLENiSHER〕
PALLAM― oO REPLEN19HER 3.74 3.74

7 mHNEC■日R prN tF6)騒関D●12mF

SPE《コAL BRASS C44250 0.52X23MM Kgs 1431.66 630。30

VECrRA E1301 VF2201 NATURAL N A l い 472。00 472.00

)200019241 Gram 242.14 205.82

4

PttLAD:UMo)TttMMM:NE SuLPHATE~~
400012275 Grrm 1203.05 943。93

135759ノ NにXELANODE ttARE 準 5.46 5046

12403ノ 2026 N F¬ N フ.“ フ.88

CH038κκoLDENEVE面画面面両画面面百
CODE:405911 Ltr 5.77

200039390 0LD N:3544フ 00o50 FB 7000~
BR:G「ITNER{60LD ptATING REPLEN:SHER B.66 8.“

四 ■W033‖ IPLLAD:UM REPLENISHER〉
PALLAMET‐ 500N:CICEL 00NcENRATE ttr 2.00 2.∞

200039359 0LD N:3542731050 FB 7000~~~…

EMttER) 0。47 0.47

000■ 0003341 lPALLADIUM REPLEN〕 SHER)
PALLAMP500 REPLENISHER Ltr 1,76 1.76
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Anncrurc口h鰤蔵■■ソコD17●ⅢW

8 酬 鷹 mRP/H:門 〕
…

11lLF

SPECIAL BRASS C44250 0.52X23MM い 2105,09 939018

VECIRA E1301 VF2201 NATtlRAL N A l X8ヽ 684。56 684.56

60LD PLATINC mLT(CPC)200019241 Gram 399.62 339。68

PALnDIUM l::)T― :NE WLPHATE
颯

"12275

Gram 2190.87 1718.99

135759ノ N:CKELANODE SQUARE b 7.92 フ.92

12403′ 2026 N F TIN Ltr 11。43 11.43

04038XrOLDENEVE N〕 α EL∞け RODUσ
CODE:405911

Ltr 8.36 8。36

200039398 0LD N:3m700050 FB 7000

BR:GHTNER IGOLD PLAnNG REPLENISHER
Ltr 12.55 12.55

0001005:開‖鳴〔PLLADIUM REPLEN:5HER,

PALLAMET‐ 500 NiCXEL CONCENTRATE
Ltr 2.90 2.90

2000"350 0LD N:3542731050 FB 7000

BALANOR:GOLD PLAnNG REPLEN:SHER)
Ltr 0.69 0.69

Om1005334■ IP― D:UM REPLEN15HER,
PALmm00 REPLENISHER Ltr 2.55 2.55

9 酬 ‖EmRPJRl『昭〕●me12r

SPEOAL3RS α‖250052X23MM し 201.39 95,33

VELI“A E301VF2201 NATURAL N A l
KBs 56.27 56.27

60LD PnTING S口 CT(GPC)200019241
Gram 66.60 56.68

PaLADIUM“呻TET,いMMiNE SULPHATE

Cm022275
Gmm 708.86 556.18

135759ノ ‖KXELANODE ttARE い 0.65 0.65

123403′ 2026 N F■ N Ltr 0。94 0.94

CH01旧ワG/60LDENEVE N:CKELCOttRODuCr
CODE:405911

Ltr 0.69 0.69

2000"3B OLD N:3騨‖πЮ050 FB 7000
BRIGHTNER lGOLD PLAT:鵬 REPLENISHER Ltr 1。03 1.03

000■0063引降IPLLADIUM REPLEN:勁 lER〕

PALAMET籠 500N:CKEL∞ 聞 酬 扁肛 Ltr 0。24 0.24

2000n359 0LD N:3542731050 FB 7000

BMMRIGOLDPUヽT:NG REPLEN:■OER} Ltr 0。06

瞑刃■0053ヨ 1〔PALLADIUM REPLE‖ :5HER,

PALLAM「500 REPLEN:SHER Ltr 0。21 0。21

20 mHE― P/H lFC)… 』囁 LF

SPECIAL BRASS C44250 0。 52X23MM 岬 442。74 214。06

VECrRA E1301 VF2201 NATURAL N A l 準 125。 03 125.03

60LD PLTING MLT{CPC〕 200019241
Gmm 2∞.84 170。 71

PALLAD:UM ll:)HMMM:NE SULPHATE
4m275 Gram 1599.92 1255,32

1357gD′ NICKEL ANODE SQUARE 準 1,45

123403′ 2026 N F TIN
Ltr 2.09 2。09



Hb‖●.171Bttnフ■PHw
ど
面 。"Ч …
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^CH038tr60DENEVE N:α ELCOHD"而町
C∞E:405911 Ltr 1.53 1.53

2000391開8 0LD N:3"700050 FB 7000
BRIGH「NER(GOLD P口丁ING REPLE‖ :SHER Ltr

00010閲ヨ3“ IPLDIUM REPLEN:釧ERl
PALLAMET‐ 500N;CKEL CONCENTRATE Ltr 0.53 0。 53

200039359 0LD N:3■2731050日 m00
BAnNCER{60LD PLATING REPLENISHER) Ltr 0。 13 0113

000■006翼‖1{PALLAD!UM REPLEN:SHERl

hNtt」 U口 EI・口500 REPLENiSHER Ltr 0,47 0.47

ニユ 00HttGoR ν‖:FG)mm6o146LF

型 10敲 B口囁 S(‐ 2500052X23MM Kgs 917。78 405,84

C442500.518024 MM SPL ALLOY STR:P 159.02 80,81

VECrRA E1301VF2201 NATuRAL N A l 378.23 378.23

60LD PLATING mLT(GPC)200019241 Gram 206.61 175.62

PALLADiUM I‖ }1旧mmm爾雨爾画面碩而
「

――

000012275 Gram 1110。45 871.28

135759ノ NiCKELANODE SQuARE 椰 4,37 4。 37

123403′ 2026 N F¬ N 6.31

040螢りGrGOLDENEVE Nに KEL∞鴫 鰊 oDuCT
mE:405011
20039398 0LD N::拓●1700050 FB 7000~~~
BRIGHTNER I∞ LD PLAT:鵬 REPLEN:SHER 6.94 6.94

UUUユ嘔 33●4 1PLLAD:UM REPLEN:SHER)

PttLAMET‐ 500N:CKEL CONCENTRATE 1.60

200039359 0LD N:3542731050F87000

BA― ER 160LD PLATltt REPLEN:SHER) Ltr 0.38 0.38

"0■
0053■ 1 lPALLAD:UM REPLENISHERl

PALm-00 REPLEN,SHER Ltr

12 口‖田mmp川 (岡:… lmLF

SPECIAL B釉 曜S C44250 0。 52X23MM Kgs 881.98 391.43

G442500.518●24 MM SPL ALLOY STR:P い 226.85

旺CTRA E130:VF2201 NATURAL N A l K8s 368.85 368.85

60LD PLATING ttLT IGPC1 200019241 Gram 200。 18 170。 16

PALnDIUM ilり HRAMMiNE SuLPHATE
000012275 Gram 1078。 68 846.35

135759′ N:OCELANODE SQUARE 曝 0。∞08 0.0008

123403ノ 2026 N F■ N Ltr 0,0012 0.0012

CH0387GrGOLDENEVE N:CKEL00Nψ RODuCr
CODE:405911

Ltr 0.0009 0,0009

200039398 0LO N:3544700050 FB 7000

BRIGH¬NER〔60LD PLAT:NG REPLEN:SHER Ltr 0,0013 0.0013

000■0053344(PLLAD:UM REPLENISHER)

PALHET‐ 500 NICttL CONCEttTRATE Ltr 0.0003 0.0003

200039359 0LD N:3542731050F87000

BALANCR{00日D PLAnNG REPLENISHER) Ltr 0。0001 0,0001

00010053341 1PALLDIUM REPLENigHER}

PALttF「500 REPLE‖ :SHER Ltr 0。0003 0。0003



ど
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性 HO。 271E12027- Anncrurc

13 mH‖EmR口′
"tFG〕

m7・ 1■lLF

四 2500。518● 24 MM SPL ALLOY STR:P K3S 970.84 433。 14

VECrRA E1301VF2201 MTURAL N A l K8S 256.86 256.86

60LD PLAllNG mLT〔 GPC1 200019241
Gram 184`30 156.66

PALLADIUM ll:)TETRAMM:NE SULPHATE

000012275 Gram 1010。 40 792,78

135759′ N:CKEL ANODE 5QUARE じ 3.65 3.65

123403′ 2026 N F■ N Ltr 5。27 5。27

CH0387Gr60LOENEVE NiCXEL CONG″ RODUg
000E:409911

Ltr 3.86

20003398 0LD N:3駆‖700050F87000

BRIGHTNER{GOLD M¬ NG REPLENISHER
Ltr 5.79 5,79

0001000H IPLLADIUM REPLEttISHER〕

PALLAMET"500 NICκ EL CONCENTRAttE
Ltr

2000m359 0LD N:3542731050F87000

BALANCER(60LD PLAT:NG REPLEN:SHER}
Ltr 0。32 0.32

∝Юlm63日嬌1lPALDluM REPLEN;鮮 lER〕

PAttUuИ

「

500 REttN:SHER
Ltr 1,18

14 mHEDRI燿 tRC)-0116LF

SPECAL BRハ SS C44250 0。 52X23MM KES 2081,13 920。28

VEL:■A E1301VF2201 MTURAL N A l
Kgs 558.24 558.24

60LD PLAING SMETlCPC}200019241
Gmm 365.34 310.54

PALLDIUM“:)T― MiNE SuLPHATE
40002275

Gram 1959。 19 1537.21

135759ノ N:CKELANODE SQUARE b ア.93 ア.93

123403ノ 2026 N F■ N
Ltr 11.45 11`45

c聞口

“

WENtt NはELCONttR∞町
CODE:40591■

Ltr 8,38 8。 38

20m3398 0LD N:35沖lm0050 F8 7000

BRGHTNER{GOuD RAT:NG REPLEN:5HER
Ltr 12.58 12.58

000100●41PMDIUM REPLENI釧 ER〕
PALNMEr‐ 500N:CκELCONCEmATE

Ltr 2.91

2000"359 0LD N:3142731050F87000

BALANCR〔GOLD PLAT:NG REPLEN:SHER}
Ltr 0.69 0。69

00010063341 lPALuDIUM REPLENl■ lER〕

PALmE「口500 REPLEN:SHER
Ltr 2.56 2.56

15 酬 E"研t Prm(FG:m07‐
"

"50 0518024 MM SPL ALLOY STR:P

り 533.13 257。76

VECTRA E130:ⅥF2201 NATURAL N A l
準 122.50 122.50

60LD PLATING mLT:GPC)2000■ 9241
mm 241,84 205。56

SuLPHATE

000012275
G"m 1926.57 1511.61

ilttt7sg / NICf,EL AttloDE sot ARE
準 1。 74

123403′ 2026 N F■ N
Ltr 2。51 2.51

の



日b‖a271B脚 17‐lpH円

"Ч Atrnlrurr A Aハ
mU60LDENEVENlα ELαHooD町
EODE:405911 Ltr 1。84 1.34

200039調 OLD N:35“
BR:GHTNER 160LD P里lNG REPLENEHER

Ltr 2.76

0001嘔34 PLLADIU

型里り ET‐ 500型 cKEL CONCEN「 RATE 0.64 0。

“
“

理
'359 0LD N:3g42731050 FB m00~

聾 NCE「 (60uD PLAT:NG REPLENISHER) 0。 15 0。 15
回 10053“1(PALLADIUM RE
PA―   

「

500 REPLENiSHER Ltr 0.55 0.56

16 望型里里野印‖(“〕mm7‐11"『

…

18●24 MM sPL ALLOY STttP Kgs 221。37 221.37

VECTRA E130:VF2201 NATURAL N A l 準 50,86 50。86

60LO PLAn‖ Gヨ駐T16PC)200019241 Gram 99。 54 84.61
PALDIUM{:り■雨画面画面再画面覇議

「

~~
40m12275 Gram 799.55 627.34

型 ′N:CKEL AN00E ttARE し 0.72 0。72

12103′ 2026 N F¬ N 1.04 1.04

CHO●7Gr60LDENEVE N:CKELCOwPRODuCr

…

911 Ltr 0。 76 0。 76
20003938 0LD N:35津 |フ

陥 REPLENiSHER Ltr 1.15

岬 ユロ屈

“
PLLAttUM REPLEM釧可
ⅢαEL∞‖CEⅢRATE 断 0。26 0.26

200039359010N:3● 2731050 FB 70m~
興 R:GOLD PLATIN9 REPLE‖ :鯛 ER) Ltr 0。06 0。06
岬 ■呻 33411P― DIUM REPLEN:釧 ERT
PALmF「 500 REPLEN:SHER Ltr 0.23 0.23

〇
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Department for promotion of industry and lnternal Trade
(TS Section)
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M/s Manaksia A:urninum Co. Ltd.′ AA No。 0210208909′ Dt.09。 01.2019

Ref:DGFtt No.:‐ 01/81/50/952/AR/1-19/DES-2/6 dated.03。 04.2019

With reference to the above the undersigned is directed to say that the lmport
and export item appear to be the same and GN-2 does not permit import of Aluminum in
the form of coil. Hence the request of the firm is not supported.

nl]
("L,

Sundeep Chauhan
(Development Officer)

Shr:Chandrakant Reddv,Ass:stant DGF丁

Fi‖ e No.47011/87/2019-丁SⅥノ Dated 10。 04。2019



g

ヽ

H■

lo,o1,bl1
イスイ

GOVERNヽ41ENT OF INDIA
MINISTRY OF COMMERCE

OFFICE OF THE ADDITIONAL DIRECTOR GENERAL OF FOREIGN TRADE,
NEW C.G.O.BLDG。っNEW MARINE LINES,CHURCHGATE3 MUMBAI.400020。

File No. 03/ 941 0401917/AMl9

To,
Norms Committee,
O/o. The Director General of Foreign 1'rade,
Udyog Bhavan, Maulana Azad Road,
New Delhi 1 l0 0l 1.

＼じ`

Date。 04.02.2019

Kind Attn: Shri K.V.'lirumala,Dy. DGFT, NC II

Sub: Grant ofAdvancc Authorization on Repeat Basis as per Para 4.7.1

&4.7.2 ofHBP(Vol.1)2009-14.

Sir,

M/s.GRAPHITE AND CARBON INDUSTRIES(INDIA)PVT.LTD。,has been
granted Advance Authorization No.0310826801 dated 04.02.2019.The copies of

application are not bci1lg lor、 、′arded to Hcadquarters duc to the following reasons

The Advance Authorization has been:ssued on ltepeat Basis in tcrllls ofPara 4.7 read

with Para 4.7.1&4.7.2 ofHBP(Vol.I)On baSiS Of decision ofNorms Committee in copy

ofdecision enclosed.

Yours faithfully,

EnclCopyOfdeCiSiOn                            (Decp]i)撃

!‖il:
ASSTT.DIRECTOR GENERAIソ O「 FOREIGN TRADE

FOR ADDI´ I｀IONAL DIRECTOR GENERAL OF FOREIGN TRADE

llDtr?rn **


